
Government to immediately intervene and 
order to take up the plan to bring water 
to Kharagpur from Subarnarekha to save 
citizens from disaster.

211 Railway Budfet 1985-86

12.22 hr*.

RAILWAY BUDGET 1985-86 
GENERAL DISCUSSION

[English]

MR. SPEAKER : Now, wc will take up 
the General Discussion on Railway Budget.

SHRI S.M. BHATTAM (Visakhapatnam): 
Thank you for giving me an opportunity 
to initiate discussion on the Railway 
Budget. The decades old practice of present-
ing a separate Budget for Railways has been 
there. At the outset, I would like to raise 
a fundamental and basic question and ask 
if this is proper and if there is beneficial 
justification and a special purpose in 
allowing the Railway Ministry to present a 
leparate Budget.

12.23 hrs.

[MR. DEPTY SPEAKER in the Chair]

It is known Sir that the Railways are 
owned and maintained by the Government, 
even though the operations ane controlled 
and directed by the Railway Board. About 
Rs. 8500 crores have gone to the Indian 
Railways from the national exchequer. I 
also remembir on a previous occasion when 
the then Railway Minister was giving a 
reply to the Debate in the House? he was 
mentioning that nothing could move unless 
it be with the peroision, concurrence and 
consent of the Finance Ministry. That 
being so, where is the puestion of the 
Railway Ministry bringing in a separate 
Budget on its own aud that too it has got 
precedence and priority over the General 
Budget It is as if this a Government 
within Government, it is a parallel Govern-
ment. I cannot conceive of such a situation. 
Therefore, I suggest that this proecdm e mav 
be given up Just as in the case of any other 
Department, this Department can also 
present its Demands under the usual manner

and it can come forward with its proposals 
either of taxation or otherwise. Now they 
are entitled to present another budget, over 
and above that which is presented for the 
country as a whole by the Minister of 
Finance.

In this connection, I would also like 
to invite your attention to Article 112 of 
the Constitution. I quote-

“ The President shall in respect of 
every financial year cause to be 
laid before both the Houses of 
Parliament a statement of the 
estimated receipts and expen-
diture of the Government of 
India for that year......

I specially underline the words ‘a Statement’ 
of the estimated receipts and expenditure of 
the Government of India'.

There can only be one statement; there 
cannot be two statements; nor that two 
statements cannot be given But what was 
visualised in the Constitution ? What was 
envisaged in the Constitution? The presenta-
tion of  only one composite budget and not 
two separate budgets to be presented here. 
Therefore, for the last about 60 years’ ever 
since the dawn of th« independence, J am 
conscious of the fact that this practico 
obtains. Even for the last about 60 years, 
during the days of the British, this system 
obtained; and continuance of the practice 
for a period of 60 years alone provides 
justification. I think it is not proper; and 
this is the relic of the past; this is the 
reminiscence of the colonial rule and it 
better be given up. We should fall in line 
with the rest of the departments and let the 
Railway Ministry prepare and present 
demands of its own on par with the rest of 
the departments

The next point is about exorbitant, 
abnormal and unprecedented hike in the 
taxes. This is thf second biggest hike in 
the last two decades which they have done 
with impunity. I do remember that on a 
previous occasion, on the eve of election, 
the then Minister of Railways, while 
presenting a budget, imposed no burden on 
the tax payers, on the common passengers. 
Now, immediately after the elections, they
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came forward with a heavy taxation on the 
common passengers, passengers travelling 
by all trains, suburbar as well as non-
suburbans. The government has come out 
in its true colour, after the elections are 
over. So, at rhe time of elections, they got 
votes and after the elections are over, they 
get notes. This is the practice which is being 
adopted. This is not proper. They have not 
spared anybody ; they have not spared even 
the common passengers, suburban passaogers. 
They are mostly salaried people, fixed 
iocome group, the average middle class. 
Even those people suffer from the heavy 
imposition of tax burden on them. This 
cannot go oo. The Minister while imposing 
heavy taxation on the common passangers 
is on the wrong track. This train is bound 
to be derailed. Let him come forward with 
suitable suggestions for suitable proposals 
for further reducing taxation proposals 
which were imposed on the people without 
any consideration or the premises extended 
to them that this government only stands to 
give some advautages and benefits and not 
impose any additional burden and 
responsibility.

Now, the total tax burden proposed to 
be levied on the people is to the extent of 
Rs. 495 crores. This is one of the highest 
hikes ever imposed in the last two decades. 
The Finance Secretary in today’s daily has 
said, the increase in railway fare will have 
effect on increase in the prices oil, petrol, 
cooking gas and several other articles and this 
will have a multiplier effect. This will increase 
prices of all sorts of commodities which are 
required by the common people ■ and that 
is the situation which the Minister should
have taken notice of while imposing new
taxes.

The taxation on the common passengers 
is to the extent of Rs. 153 crores this 
year. In the total budget, can’t the Minister 
save 2-3 per cant so this would be elimina-
ted ; this could have been avoided ; if 2 
or  3 per cent saving could be effected, the 
innpostion of such heavy burden on the 
passengers would have been avoided, which 
he has not done ? I am sorry, this is a sad 
•tate of affairs. The Minister, at one stage, 
has vaxed eloquent on th« need for effecting 
economy in the Railway administration and 
said that he was committed to it. Where 
are the specific proposals for it ? Is he not 
doing anything for that ? Does it mean that

he cannot achieve a saving of 2 to 3 per 
cent of the total budgetary provision ?

Here, I may give certain figures. The 
total working expenses for the year 1983-84 
have come to Rs. 3,989 crores. Jn i 984-85 
the figure has increased to Rs. 4,587 crores 
and in 1985-86 it goes up to Rs. 4,h55 
crores. So, between 1983 and 1985, in a 
period of two years the increase in working 
expenses comes to Rs. 869 crores. Such a 
heavy inciease in working expenses should 
be reduced. And if the Minister is serious 
enough and if his commitment carries any 
conviction that he will be in a position to 
effect economy, he should come forward 
with a specific proposal. And in his speech 
there is no indication of any such attempt 
to effect economy.

The Railway Reforms Committee have 
made several recommendations. It consists 
of competent experts and specialists in the 
field Very important recommendations have 
been made but they are lying in cold 
storage. Have any recommendations been 
implemented ? Most of the recommendations 
arc, I think, still lying in cold storage. I 
would request the Government to examine 
and see how best th;y could be implemented. 
They should give a specific reply about the 
implementation as early as possible.

Again, the question of providing the 
necessary amenities to the passengers comes 
up. What is going to be done in this 
respect ? Noling specific has been mentioned 
by (he hon Minister. It is not clear whether 
he wants to do something. He only speaks 
about cleanliness. Cleanliness, not of the 
type that the Prime Minister has been 
harping upon, day in and day out. That is 
different. He is talking of cleanliness on the 
plaiform and that is what is what is 
contemplated. Here also, he wants the 
people to come and cooperate. Of course, 
railway platform is a public place, and 
people have to cooperate. No doubt, the 
successful implementation of heavy pro- 
gjammes requires the people’s cooperation 
but I want to ask the hon. Minister why the 
Railways have not introduced a single 
programme which will yield re&ults and add 
to the benefits and amenities of the people ? 
We do no not find any inkling of it in the 
entire budget.
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Again* he does not say anything about the 
benefits to be given to the Railway emplyees. 
Does he give any special help, any assistance 
or any gurantee about future benefits to 
those people ? Nothing has been said in the 
budget speech of the hon. Minister.

Some time ago, the then Minister stated 
that he would set up a catering corporation 
for the Railways. What has happ 'nded to 
that pious idea ? I Lis it been given up ? 
What happened to that catering corpora-
tion ? I would like to ask the hon Minister 
to give serious consideration, to that and to 
let us know in his reply what he is going 
to do about it.

Earlier the slogan was ‘Safety, security 
and punctuality.’ Now he has changcd the 
slogan. Only safety and security are there. 
Punctuality is not there. Does it mean that 
he wants safety and security only now ? 
Punctuality has been conveniently forgotten 
because jt is very difficult to adhere to. 
Therefore, the new slogan is comfort, safety 
and security Have you dispensed with the 
idfa of having punctuality ? Even this word 
does not find place in the slogan which was 
raised years ago. I  Wk>uJd like to know the 
goals of the Railways and what they want 
to achieve for the benefit of the people. 
Th.it is not mentioned anywhere in the 
Minister’s speech There has bien no 
mention of any developmental activity. 
There is no target fixed in that direction. 
There is no hmt of any development any 
where except a railway line in Madhya 
PraJesh, another in Uttar Pradesh and here 
and there That means what ? There is a 
lot of regional imbalance. The Sta'es are 
totally neglected. In certain parts of the 
country a number of schemes have been 
sanctioned years ago, but nothing has baen 
done up t i l  now. Therefore, I say that the 
development aspect was not given due 
attention which is required to be given.

Again, the main feature of the Budget 
ii an all round failure of the Government 
to reach the target. I may mention about 
the traffic target. In the year 1984-85 the 
traffic target Wii 309 million tonoe*. It was 
later on revised «o 280 million tonnes. 
Later, it was brought down to 270 million 
tonnes. Again, it was scaled down to 260 
million tonnes. And the latest rcvison was 
245 million tonnes. Here, again there is a

likely shortfall of  8 million tonnes. Even 
after the revision, re-revision, there is still 
to be a shortfall to the extent of 8 million 
tonnes. So far as the coming year is concer-
ned, the target now fixed is 250 million 
tonnes. The Minister finds fault with the 
core sector. He says that it is a failure on 
the part of the core sector not to give them 
the required load. He conveniently wanted 
to pass the buck on to them. He wanted to 
find a scapegoat. But if you ask the core 
sector, the reply is that the coal is being 
piled up at the pitheads and the Railways 
are oot able to clear it. Therefore, their 
production is suffering For this, they put 
the blame on the Railway Ministry. But here 
the Railway Minister says that it is the 
failure of the public sector nor to give them 
sufficient load. They are not able to talk in 
a common voice But there is a failure on 
the part of the Railway Ministry to achieve 
the target.

Again on the earning side, the estimated 
earning from goods traffic is expected to be 
Rs. 3689 crores in the year 1984-85. Now, 
here the shortfall is of the order of Rs. 32 
crores The expected earning from the 
passenger traffic is Rs. 1508 crores. Here the 
shortfall is Rs 68 crores. There is a declin-
ing trend in the passenger traffic. That can 
be seen clearly. I can give some figures from 
their Annual Report. In the year 1978*79, 
railways carried 3719 million passengers.

The number of passengers in the year
1981-82.............

( Interruptions)

MR. DEPUTY-SPEAKER : Mr. Sreera- 
mamurthy, the total time allotred to your 
group is forty minutes.

SHRI C.MADHAV REDDY (Adilabad) : 
The time allotted for discussion is ten 
hours or forty minutes ?

MR. DEPUTY-SPEAKER : Total time 
alloticd is ten hours and out of that, forty 
minutes are allotted to yourparty. Therefore, 
if he wants to continue, others will 
not . . .

( Interruptions)

SHRI C. MADHAV REDDY : He will 
take thirty minutes, others will take ten 
minutes.
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AN HON. MEMBER : The member 
who initiates should be given a little more
latitude.

MR. DEPUTY-SPEAKER : Yes, that is 

the convention.

SHRI S. M. BHATTAM : The number 
of passenger journeys in the year ]978-79 
was 3,719 million which came down to 
3,704 million in 1981-82, 3,655 million in 
19^2-;3 and 3-325 million in 1983-84. That 
c l e a r l y  shows that there is a decline. The 
passenger traffic in terms of  kilometres has 
also decreased. The figures for this are 
also available in the Annual Report which 
was produced In the year 1981 82, the number 
of kilometers was 370 million. In the year
1982-83, it came down to 3,655 million 
and in 1983-84 to 3,325, That shows that 
there is a consistent and gradual decline in 
the passenger traffic. However, the hon. 
Minister presumes that there will be an 
increase in the passenger traffic in the 
coming years. He expects an increase of 
two percent in the non*suburban traffic 
and four per cent in the suburban traffic. 
What is the basis for his optimism, I am 
not able to know today.

Now I come to the shortfall in the 
achievements of the Railway Ministry. In 
the year 1984-85, the revised gross traffic 
receipts are Rs. 5,390 crores. These are 
less by Rs. 67 crores than what was origi-
nally anticipated. With regard to the 
electrification, the Sixth Plan envisaged 
electrification of 2,800 Kilometres of railway 
line. Jn the first four years, they could 
electrify only 1,187 Kilometre leaving a 
balance of 1,61* Kilometres. Since they 
have achieved only 1.187 kilometres in the 
first four years, how can they achieve the 
balance of 1.613 kilometres ? So, obv'ously 
there is going to be a very big gap which 
he will not be able to fill. Similarly, in 
terms of money also, an amount of Rs 450 
crores was allotted for electrification during 
the Sixth Plan. Out of this they have 
spent only Rs. 254 crores in the first four 
years, leaving a balance of Rs. 196 crores. 
If they have been able to spend only Rs 
254 crores, how can they spend Rs. 196 
crores in the last years ? It is impossible. 
So, there is going to be a shortfall here 
also. I must mention here that during the

last thirty years commencing From the year 
1950-51, only 6,00j kilometres out of
61,000 and odd kilometres or railway lino 
could be electrified. This is the achievement 
That means only ten per cent could be 
electrified.

About the new lines, I may mention 
that during the Sixth I’lan period, a 
provision of Rs. 380 crores was made for 
this. Out of this, they have spent only 
Rs. 228 crores during the first four years 
of the Plan, leaving a balance of Rs. 152 
crores. How can they spend Rs. 152 
erores in one year when they have taken 
four long years to spend Rs. 228. crores ? 
It shows that there is definitely going to be 
a shortfall here also Unless new lines are 
constructed, there will be no progress at 
all. It is not that money was not available, 
there is going to be a shortfall even when 
money was available. They have not been 
able to ulilise the money fully j-id
properly. . . .

(Interruptions)

SHRI P. KOLANDAIVELU (Gobichet- 
tipalayam) : On a Point of Order, Sir.
When the main discussion is going on
railways, both the Railway Ministers.

(Interruptions)

AN HON’BLE MEMBER : One is there.

SHRI P.KOLANDAIVELU : Of course, 
one is here but he is not taking any interest
in the discussion. . . .

(.Interruptions).

MR. DEPUTY-SPEAKER : I would 
request the hon. Railway Minister to pay
attention . . .

AN HON. MEMBER : He is not taking 
note of any of the discussion.

MR. DEPUTY-SPEAKER : I would
request the Railway Minister to take note 
of the discussion.

SHRI S. M. BHATTAM : This is how 
railways are functioning, by-passing all the 
discussion that is taking place here.

Coming to expansion or construction of 
new lines, the total construction of new 
lines was 7,864 km This is the total new
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construction during the lust 33 years, the 
net addition to 61,000 km. which was the 
figure in 1950-51. This is the achievement 
ever s<nce independence. The Minister 
should take note of it. Otherwise, how can 
he effective reply to our criticism ?

The expansion of railway lines depends 
upon track rdeoewal. It prevents accidents 
and provides safety to passengers. During 
the Sixth Plan period the track lenewal 
envisaged was 14,000 km. The achieve-
ment for four years was 6,796 km, leaving 
a balance of 7,304 km. So, not even 50 per 
cent of the target was achieved as for as 
track renewal is concerned. So far as tbe 
expenditure part is concerned, against a 
provision of Rs, 500 crores, they have spent 
Rs. 774 crores. Therefore, so far as the 
expenditure part is concerned, they have 
exceeded the original allocation ; but, so far 
as the performance is concerned, it is less 
than 50 per cent of the target.

The railways had about 18,000 km of 
track to be renewed ; at the beginning of 
the Sixth Plan, the track required to be 
renewed was 14,000 m. During the Sixth 
Plan another 15,000 m. were added to it, 
making a total of 29,000 km Out of this, only
6.000 km. were renewed, leaving a balance of
20.000 km. So, while the Sixth Plan star-
ted with a backlog of 14,000 km. to be 
renewed, the Seventh Plan starts with
20.000 km. This is how we are ‘progressing.’ 
This is what is happening.

Now I come to level crossings As on 
31.3.84 the number of level crossings is 
41,518, out of which 14,680 are manned. 
Out of the remaining 22,531 numanned level 
crossings, 1,600 a re declared to be accident- 
pronc. Heu« again, we do not seem to 
have made considerable progress. Why 
not allocate a ccrtain percentage of the out-
lay for these things, which are basic ? You 
cannot conveniently ignore them. i here is 
no excuse for that

During the year 1985-86 the total amount 
available for the annual plan would be of 
the Fame order as that of previous year. 
Then, how can there be improvement ?

There cannot be any improvement 
whatsoever in view of the heavy arrears in 
renewals and replacements of tracks. If

you want to do that, then adequate provision 
has to be made. That is what tbe Minister 
has said. But in the same breath he said 
that it will be of the same order and it will 
not exceed that. And he says if you ask 
for more, less will be given. 1 suppose the 
Planning Commission should also take 
notice of the very had situation. Previously 
its total allocation in the Railways used to 
be 32 per cent. Njow it is far reduced to 
about five per cent or even 2 to 3 per cent. 
Now, that its per centage in the Railway 
Budget has increased the Planning alloca* 
tion for this also should be increased and 
that it should be completed.

When the Sixth Plan began, 29 projects 
were under construction. Money required 
for that purpose was Rs. 402 crores, Now 
46 lines are under construction and only 
Rs. 1,000 crores have been allocated. In 
spile of this, in actual allocation only Rs. 
90 crores have been made available. Then 
how the railway Ministry he expected to 
complete all this ? Unless you engaged the 
Minister for personal favours, even on the 
floor of the House you cannot draw his 
attention. He is so busy in conversation 
that you cannot draw his attention to the 
subject proper.

SHRI PRIYA RANJAN DAS MUNSHI 
(Howrah) : If the Opposition Members are 
troubling him, what can h? do?

SHRI S.M. BHATTAM : Now, you
have almost stopped all the fresh serveys 
and the development has come to a stagger-
ing halt.

Now I come to one or two more topics. 
This is about passenger amenities. Provi-
sions for amenities do not increase the 
same manner as the revenues. They 
increase the revenue but do not take the 
responsibility for providing more amenities 
to the people.

We have about 67.68 railway stations, 
out of which only 376 have got retiring 
rooms. Majority of them do not have even 
drinking water facilities. There are no 
toilet facilities in most of the stations. The 
whole thing there is so untidy, very un-
healthy dirty and filthy. I do not know what 
measures will the Minister like to take to 
see that proper amenities of this nature are
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provided to the public. Now, security and 
punctuality of  trains are at stake and I am 

| Dot sure if the Minister will be able to do 
that even.

Towards the end of my speech I will 
refer to one or two things which relate to 
my State.

Visakhapatnam is a city known through-
out the world. It is on the world map 
and on the national map as well. It is 
known more particularly because there is a 
steel plant and that the South Eastern 
naval Headquarter is also there. But the 
most surprsing thing is that the name of its 
railway station is W-tlfair Railway Station. 
If somebody wants to go to purchase a 
ticket for Vishakhapatoam, then he has to 
purchaie a ticket for Waltair and not 
Visakhapatnam, because there is no Visakha- 
patnam Railway station. Therefore, I 
would request the Minister to change the 
name of Waltair to Visakhapatnam. This 
will be a facility for everybody, because 
after all the passengers are going to Visakh*- 
patnam. But in spite of such a demand 
every year, this small thing has not been 
done yet.

i
Moreover, I would request that the 

city of Visakhaptnam should be directly 
linked with New Delhi. Several other 
twohs are being linked with Delhi, but it 
has not been done in the case of 
Visakhapatnam.

PROF. MADHU DANDAVATE 
(Rajapur) : There is no Waltair.

SHRI S.M. BHATTAM : Waltair is the 
name of a small village.

PROF. MADHU DANDAVATE : 
Name Waltair has been kept out of respect 
for the great French revolution leader 
Waltair, but it does not exist there 
at all.

SHRI S.M. BHATTAM : But Visakha-
patnam does not exist in the map of the 
Indian Railways.

In the end, before concluding, I would 
like to urge upon the Minister to give 
consideration to various developmental acti-
vities through his Budget and give necessary

amenities to the people instead of taxing 
them heavily. This is the first gift of ths 
newly elected Ministry to the people who 
reposed confidence in them. Before the 
elections they said that there would not be 
heavy taxation, but after the elections people 
are taxed heavily and they go on merrily and 
peacefully not caring for the reactions of the 
people And therefore, before the House con-
cludes discussion and debate on the Railway 
Budget, let the Minister come forward with 
concrete proposals by drastically reducing or 
slashing down the rates of increase in the 
charges of passenger traffic and goods 
traffic.

MR. DEPUTY-SPEAKER : Shri Sharad 
Shanker Dighe.

SHRI SHARAD DIGHE (Bombay 
North-Central) : Can I speak now or 
after Lunch?

MR. DEPUTY-SPEAKER : \ on can 
speake for five minutes now, and then you 
can continue after Lunch.

PROF. MADHU DANDAVATE : He 
cannot finish the Railway* in five minutes.’

Mr. DEPUTY-SPEAKER : You know, 
he can continue after Lunch.

SHRI NARAYAN CHOUBEY 
Midnapore) : Shri Bansi Lalji is finishing 
Railways’ so he cannot finish’.

SHRI SHARAD DIGHE (Bombay 
North Central) : Mr. Dcputy-Speaker 
Sir, I rise to express my views on the 
Railway Budget which has been introduced 
by the hon# Railway Minister.

There are several salient features in the 
Budget. I will refer to them first, and 
thereafter there are certain points on which 
I am a little unhappy and I will comment 
upon them, and finally, I will make certain 
suggestions mainly as far as Bombay city 
is concerned.

The Railway Budget which has been 
introduced in this auguit House has 
generally to be welcomed. The hon. 
Railway Minister was under certaion cons-
traints and bad certain compulsions. At
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he already stated in bis speech, the last 
budget for the financial year 1984-85 was a 
little soft budget, naturally because it was 
the pre-election budget and therefore, in that 
budget no enhancement in freight rates was 
proposed and there was only a nominal 
increase in the passenger fares with 
the result that the financial health 
of  the Railways bad further deteri-
orated and further resources had to 
be gathered in the present budget. Suffi-
cient funds are necessary to replace the 
over-aged track and rolling stock. Severa 
grievances have been expressed by the hon. 
Member who spoke earlier, but in order to 
meet those grievances, it would be necessary 
to mobilise the resources, raise funds and 
for that purpose this Budget has been aimed 
at. 14,000 kilometres of track are overdue 
for replacement. Locomotives, coaches, 
bridges, signalling equipment--all need 
overhaul and replacement. In fact, as 
staled, the Indian Railways are financially 
sick and therefore, it is necessary to raise 
further funds and invest them for all these 
purposes.

13.00 hrs.

Several accidents are occurring and the 
main reasons for these accidents are said to 
be the over-aged tracks and rolling-stock.
I may refer to the ghastly accident at 
Byculla, which took place in Bombay on 
22nd November 1984. In that accident at 
least 25 passengers were killed; they 
included many women, many working 
women who were going to their offices. 
And. at least, 95 persons were injured it  
was a ghastly sceneat Byculla station in 
Bombay on that day Now, it is said that 
the three coaches which were involved in 
the derailment were over-aged as they 
belonged to 1950-51 category imported from 
Britain, it  is also stated that nobody was 
bothered to send them, at least, for theit 
overhauling which was due in July of that 
particular year,

MR. DEPUTY SPEAKER : You can 
continue after lunch, We adjourn for 
Lunch and we are meeting at 2 00 P.m

13.01 hers

The Lok  Sabha adjourned for Lunch till 
Fourteen o j the cloek.

The Lok-Sabha re-assembled after Lunch 
at five mintespast Fourteen o f  the Clock.

[MR. DEPUTY SPEAKER In the Chair}

RAILWAY BUDGET, 1985-86-GENERAL 
DISCUSSION— CONTD.

[ English]

MR, DEPUTY SPEAKER : Shri Sharad 
Dighe shall continue his speech.

SHRI SHARD DIGHE : Mr. Deputy 
Speaker, Sir, before we rose for lunch, 1 was 
dealing with the ghastly accident which took 
place at Byculla Station on 2?nd November, 
1981. After the accident, a statutory enquiry 
was made by the Commissioner of Railway 
Safety, Eastern Circle; and he also scribed 
the accident to “ failure of equipment, that 
is, machanical axle of an EMU “ Trailer 
Coach” ; he has also commented adversely 
on the continued use of over-aged EMU 
stock which was also overdue for periodical 
overhauling. The Commissioner has also 
stressed the urgent need for testing of axles 
of over-aged and imported EMU stock to 
detect any incipient flaws, since there has 
been nine cases of accidents of axle breakage 
during the past few year. Therefore, I want 
to stress that it bas been really necessary 
to check and examine the over-aged tracks 
and the over-aged rolling stock and also 
supply equipment so that the accidents can 
be m nimised.

The hon. Railway Minister has already 
promised in his speech, to sec that the acci-
dents are hereafter minimised; and from that 
point of view also, it was necessary to raise 
resources so that these needs can be meet 
and these demands can be met Therefore, 
us I was staling, the Railway Minister had 
several problems before him not only to 
minimise accidents but also to cover deficit 
of Rs 403 crores and had to provide for 
works chargeable to development and other 
things like interest, dividend. He has also 
to raise an accident compensation safety and 
passangers ‘amenities’ fund, which has gone 
down to a great extent. It is aherefore justi-
fied that a Surcharge of 12 1/2 per cent br 
lavied on all the classes of possanger tickets 
and that a charge of 10 per cent on the total 
freight in respect of goods traffic 
should be there. He has also made 
certain other increases to which I will come
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laier on. There are also some very good 
proposals made by him. He has referred to 
the International Year of Youth and has 
given concessions to youth in the nature of 
50 per cent concession in the tickets for 
youths between 13 and 23 years of age who 
go in a group. Certain concessions have 
been given to them for staying in hotels at 
holy places.

I would, however, be failing in my duty 
to my constituency if I do not comment 
upon or do not show my unhappiness with 
respect to the increase in the season ticket 
fares, as far ss suburban railways are con-
cerned.

Though the amounts appear to be small, 
I was very much perturbed by the observa-
tions made in this respect by the hon. Rail-
way Minister. In paragraph 27 of his 
speccb, Part II, he has categorically stated :

“ A number of expert committees 
like Railway Convention Committee 
1973, the High Level Committee on 
Social Buidens, the National Trans-
port Policy Committee, the Rail Tariff 
Enquiry Committee and the Railway 
Reforms Committee have commented 
on the highly concessional nature of 
the Monthly Season Ticket fares in 
the Railways, leading to losses ”

He has not stopped there, but has gone 
further and said :

“ The Rail Tariff Enquiry Com-
mittee, the Railway Reforms Com- 
miitee and the High Level Committee 
on Social Burdens have urged the 
Government to adjust the season ticket 
fares in a phased manner so as to 
bring them equal to 24 or 25 single 
journey fares at qjl distances If an 
effort is made to increase the season 
ticket fares at one stroke, the burden 
on passengers travelling on monthly 
season tickets will be very heavy.”

That indicates that this is only a beginn-
ing, and the aim is to increase the fares to 
tbe level of 24 or 25 single journeys. I would 
urge upon the Railway Minister to give a 
second thought to this aspect Theie may 
be several Committees which might have said 
$o as far as this concession to the season

ticket holders is concerned. But I do  noi 
know whether these Committees have taken 
into consideration one important aspect in 
this respect as far as a city like Bombay is 
concerned, Bombay suburban tiains are 
used mainly by the working class people 
and the lower middle class people, and they 
are forced to uie this transport. There is 
acute scarcity of housing in Bombay, so that 
a citizen of Bombay has to find out a house 
at a far-off place, far away from his place 
of work of place of employment. He does 
not go to a suburb voluntarily but is forced 
to go and stay there, and every day he has 
to come from the suburb travelling a long 
distance to his place of work to earn his 
livelihood. It is the basic function of tbe 
Government, it is their basic duty, it is their 
primary duty, to give food, clothing and 
shelter to the citizens. If we are unable to 
give suitable houses to the citizens of 
Bombay, ii would not be fair on our pait  to 
make the transport dearer to them. I may 
go further and say that it would amount to 
adding insult to the injury. They do not 
travel for pleasure, they do not travel casu- 
lly for some work here and there, but they 
have to travel every day only to earn their 
levelihood. And these wage-earners have 
got a fixed wage packet, and if you go on 
increasing the season ticket fares, then the 
value of their wage packet will be eroded. 
If this is the aim of the Government that 
ultimately they will make the season ticket 
equal to 24 or 25 single journeys, then I arn 
afraid this will put a great hardship on the 
commuters. This appears to be only the 
beginning of it. Therefore, I will, with all 
sincerity, appeal to the Railway Minister to 
withdraw this or drop this proposal from the 
Budget, so that the commuters of Bombay 
City will not be put to great bardihip as far 
as this aspect is concerned.

One suggestion as far as Bombay city is 
concerned. There was a Citizens’ agitation 
by the residents of Bhyandar. That was on 
5th of February 1985. Ultimately there wa* 
firing to disperse the irate mob and in that 
firing about 5 people have been killed. Their 
demand was simple. The demand of the 
residents of the suburban areas was that 
there should be shuttle services from Borivalfr 
to Verar or from Andheri to Verar so that 
they can easily attend on time their places of 
employment and reach theie punctually, f 
do not know what has happened and what is



the difficulty. But I will urge upon the 
Government to consider this small demand 
o f  the residents of the Bombay suburbs and 
accede to that demand as early as pos-
sible.

There are certain projects as far as 
Bombay city is concerned These projects 
are not new. They have been pending for a 
long time. They were discussed and sugges-
ted also as far back a?, I should s iy ,  is)72 
or so. Even in the report of the National 
Transport Policy Committee which was discus-
sed at great length in this House some day* 
ago, t h i i i  projects have been referred to at 
page ’ 13 of that report arid it has been spe-
cifically mentioned that 3 schenes were 
urgently need:d as far as Bombay city is 
concerned. (1) The optimisation of the 
Western and Central Railway suburban ser-
vices. (2) A fly-over at Raoly Junction and 
a pair of additional lines between Bandra 
and Andheri along with the ancillary works 
on the Harbour Branch and (3) which is 
moil important is the East-West corridor 
that is connecting Kurla, Mankhurd, Belapui 
and Panwel. As far as the last scherr.c is 
concerned, very good comments have been 
made by the National Transpart Policy 
Committee itself in peragraph 12,7.6. They 
have categorically stated;

“ We are of the view that an 
East-West co'rridor connecting the 
suburbs of Bombay with New Bombay 
should receive the highest priority as 
this, in our judgment. Will help disperse 
commercial and industrial activities 
away from the City and also facilitate 
development of New Bombay”

As far as this project is cencerned, I was 
sorry to say that a very small amount h»s been 
provided in this budget. In the book, ‘Ex-
planatory Memorandum on the Railway 
Budget’ on page 30, item No. 79, I find that 
only Rs. 2 crores have been provided and 
the balance of sanctioned cost is Rs, 72.49 
crores. Therefore, with this Rs. 2 crores I 
do not think not much progress can be made 
as far as this project is concerned. This 
project connects New Bombay with old 
Bombay and unless transport is provided, 
the e.'tablishmeni of New Bombay will have 
not much meaning at all. There is no trans-
port for those citizens. Even the CIDCO 
buses which have been running have been
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practically stopped and there is absolutely 
no transport for all those who have been 
forced to reside at the far off places at New 
Bombay.

If we want to development New Bombay 
and relieve South Bombay of the congestion 
and the other difficulties then it is quite 
necessary to give top priority to this 
Mankhurd Belapur railway line There my 
submission is that this provision of Rs. 2 
crores is very meagre and substantial increase 
will have to be made immediately as far as 
this project is concerned.

Another project to which I referred to 
was fly over at Raoli junction and a pair of 
additionel lines between Bandra and Andheri 
along with ancillary works on the barhour 
branch. As far as this also is concerned 
the report of the National Transport Policy 
Committee had categorically commended this 
project and has said :

“ The provision of a rail fly-over 
at Raoli junction and an additioual 
pair of lines between Bandra and 
Andheri, together with ancillary works 
on the 6arhour branch line, will also 
be necessary as this would provide 
substantial relief on the already con-
gested western and Central railways 
suburban systems.”

For this also only Rs 10 lakhs have been 
provided whereas the balance of  sanctioned 
cost is Rs. 45 05 crores. Therefore, practi-
cally this project is kept in cold storage by 
providing a nominal amount of Rs 1J lakhs. 
This project is very much important consi-
dering the surburban railways and the com-
muters who are travelling by that railway 
for their place of work. Therefore, my 
submission is that this amount of Rs 10 
lakhs may have to be substantially increased 
so that this project can be immediately 
taken in hand with a great speed.

There are several other suggestions which 
I want to make One small suggestion 
which I will put before the hon. Minister is 
that at present the position in the suburban 
railways is that there is more crowding of the 
first-class compartments than even the 
sccond class compartments. Therefore, it 
may be considered to increase the first-class
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compartments also as far as these suburban 
trains are concerned.

There have been several projects of 
Maharashtra pending for a Jong time. For tu-
nately, west-coast konkan railway project ia 
taking shape and it is proceeding in the right 
direction. But there are two-three more 
projects. First one is Manmad-Mudkhed 
(B.G. conversion) project, that is, Manmad- 
Aurangabad-Parbhani-Parli-Vaijanaith. For 
conversion of Manmad-Auraugabad- 
Parbhani-Parli-Vaijanaith to broad-gauge 
only R s . ' l  crore has been provided whereas 
the amount required is Rs. 19.94 crores. 
Then about another project of broad-gauging 
of narrow-gauge line, namely, Murtzapur- 
Achalpur, Murtzapur-Yavatmal,  Pulgao- 
Arui, I do not find any reference here- I 
am subject to correction. Now, about con-
version of Miraj-Latur into broad-gauge line 
and construction of railway line from Latur 
to Latur road, I do not find any reference 
in this Explanatory Memorandum here. I 
am again subject to correction. But these 
projects are pendting for a long time before 
the Central Government.

They are very much vital as for as 
Maharashtra State is concerned. Therefore,
I urge upon the hon. Railway Minister to 
look into the matter and provide more funds 
urgently so that these projects can be com-
pleted quickly.

With these words I eonclude. Thank 
you.

SHRI M R, M N A R D H A N A N  (Tirunel- 
veli) : Mr. Deputy Speaker, Sir, I thank 
you very much for giving me this opportu-
nity to make my maiden spcech on the Rail-
way Budget.

Sir, the Railway Minister presented this 
constrained and compulsive budget.

Though some of the new railway lines 
which have been introduced are to be wel-
comed, at the same time, I have to comment 
upon the passenger traffic because it is the 
only traffic communication available for the 
comraoaman throughout India from Kashmir 
to Kanya Kumari,

The index of Passenger Traffic shows 
that in 1982-83 Jt was 3,655 millions; in

198^-84 it was 3,325 millions. So Ihe per-
centage fall is 9. The Kilometre percentage 
is 1.76 only. It is clear that the ordinary 
passengers are evading the railway traffic day 
by day just to save their money and time 
because the railway freight was very high but 
now Jt is too high because he has put a  
su/charge of 12 1/2 per cent over and above 
the charge. I want the hon Railway Minis-
ter to reduce it.

Now, Sir, so far as the season ticket 
holders are concerned, the drop in this year 
is 194 million. That only shqws that the 
season ticket holders (who consist of mostly 
students, labourers workers and poor 
farmers) are just unable to bear the season 
ticket fare which is already existing. Now, 
the hon. Minister says, we are going to 
charge 24 single charges in a month. Now,
I respectfully submit, this is too much, 
because 30 days minus 4 Sundays comes to  
26 Tben, there is no concession at all.
I request the Railway Minister to make it 15 
single fare. Another point is this. The hon. 
Minister said that there is no increase in the 
fare for travellers upto 50 Kilometres. Now 
I request that this should be made 100 Kilo-
metres in 1985-86.

Sir, in this connection, I congratulate 
the Railway Minister for encouraging the 
youth who travel in groups of 10 to get the 
concessional fare. I make a request to the 
Minister that instead of 10, the minimum 
number should be 6 . At this juncture, 1 
recall the words uttered by our beloved, late 
Prime Minister. Shrimati Indira Gandhi.  
Shrimati Indira Gandhi in 1971 was laying 
the foundation stone of Kanya Kumari to  
Trivandrum line. I was also present there 
on that occasion as a humble political 
worker.

I remember that Shrimati Indira Gandhi  
stressed the Importance of this communi-
cation which connects Kanya Kumari to 
Kashmir, This is a line which helps not 
only the unity of the country, but also the 
ecnomics of the whole country.

She stressed the improtance of any new 
plan to be time-bound so to &ay because 
without fixing the target-time the railway 
line construction is delayed or incomplste 
anu the net result would be that the fruifg. 
of the economic development cannot
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reaped by the common people. Mr. Dsputy 
Speaker, Sir, I am coming from Tamil Nadu 
and I would therefore like to bring to the 
notice of this august House that Karur- 
Dmdigul railway line is pending for a long 
a time. The bjdget allj iment for this 
project this year is quile insufficient and 
very meagre. I would ih;ref,>rc, request 
the hon Railways Minister to sp-.ed up 
the Karur Diniigu! riilway line construction 
work by providing more fund?.

Sir, Milav it t an-Ti ru nel veil line is going 
to be completed this year. Bat at the same 
t ime,  ii should not be taken lightly that 
Karur - Dmdigul * luticorin line can be 
deldyeJ. 1 would requjst the hon Railway 
Minister kindly to consider completing this 
line also very boon and this will go a long 
way in the economic develop nent of the 
Area. Sir, Karur Dindigul line ii a very 
important connecting line and for tna t  only 
act a n u n t  of R<t. 3 crores is provided in 
the piccent R*i(w»y BuJgei. As com pared  
to the total allotmens for the entire Railway 
Budget for the development of  Railway 
througUi country, this small amount of Rs.
3 crores is hardly adequate for this railway 
line. The people in that constituency which 
Is also my constituency, were having high 
hopes thar the hon. Railway Minister would 
provide at least Rs. JO erores for this 
railway line construction, this year. But 
to their dismay, only a small amount of 
Rs. 3 croies has brei  allocated for this line 
I would, therefore requeit the hon. 
Minister Kindly to consider increasing this 
allocation to Rs, 10 crores at least.

Sir, in all the new line construction, 
Government is very keen in constructing 
sub-ways and over-head bridges at all the 
important level crossings But. at the same 
time, in ths existing iines in the crowded 
industrial areas like Mslur-Tuticonn 652 
Kiti/ ll  and 12, no subways or overhead 
bridges hive been constructed so far. The 
people in those areas are finding it extremely 
difficult to n m e  from one side to the other 
wherever the lines are existing, The area is 
so congested and there is always the question 
of  law and order problem I take this 
opportun.ty of  requesting ihe hon. Minister 
to consider construction of sub-ways and 
overhead bridges in these existing railway 
lines wherever necessary, '

Sir, about three months back.the railway 
line construction work between Milavitan- 
Tirunelveli was going on with great speed. 
But now there is slackness and delay in the 
construction work. The importance ol this 
line cannot be set aside. I would request 
the hon. Minister to lock into this and 
expedite the work. I would again stress 
that our trains run with speed and steady, 
Instead of ‘slow and steady’ so that the new 
India can win the time race. I would once 
again remind the hon. House that the time 
budget and finance budget must go together, 
at least in the matter of Railways. Thank 
You.

SHRI PRIYA RAJAN DAS MUNSH( 
(Howrah) : Mr Deputy-Speaker, Sir, I rise 
to support the Railways, Budget presented 
by the hon. Minister of Railways, Shri 
Bansilal, I would like to nuke  the following 
observations and suggestions. Sir, while 
initiating the debate, the hon. Member 
from the opposite side, from Telugu Desam, 
stated that the Paity in power goes to the 
people for voles and after getting back the 
pow^r, they try to collect notes. But I would 
like to inform the House that after our 
party was voted back to power, the Govern-
ment’s first objective was to collect notes, 
that is, to mobilise fund so that it is 
properly distributed through developmental 
schemes throughout the country. It is a fact 
that we are collecting notes and that is way 
we a rc  a little worried But at the Same 
time we shall distribute the notes and the 
share will also go to Telugu Desam also.

Now, what I want to say is this. If my 
observations are proved to be wrong by any 
hon. member, I will try to correct myself; 
rather I should learn 1 do not know why’ 
but somehow it has become a practice that 
at the end of every plan year, the railway 
budget becomes a most difficult one. I have 
been watching it very carefully and at the 
end of the Third Five Year Plan, at the end 
of the Foruth Five Year Plan and at the end 
of the Sixth Five Year Plan, I find almost 
similar patterns and the same constraints 
with regard to the mobilisation of revenues 
and so on. I do oot know whether there is 
any basic reason behind it I have been 
reading the budgets at the end of the Third, 
Fourt hand Sixth Five Year Plans I am sorry’
I missed the Fifth Five Year Plan. May be’ 
in the beginning of the Plan Developmenl’.
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·the Railway Administration or the hierarchy 
do not take care in to tali :y, the perspective 
of the whole five year approach and they 
rather try to take an ad hoc approach, re-
.sulting which at the end of every Plan ye ar, 
this kind of a crisis develops. 

Mr Deputy Speaker, Sir, I am quite 
.confident that the Railway Minister , who 
on ce p ' oveJ his ability in ad m in istra tion by 
helpmg in the overall devel opmen t of Har -
yana when he was the Ch1ef Mini ster an d 
who once again provid ed tremendous 

strength to Defence Admir.btra tion, would 
certainly do something for the Railwdys 
too l hope so and we should all render o ur 

·Cooperatron to him. 

Now, in dinner and lunch, the food 
habits iu~ changed .. Nowadays in Indi a, if 
the course in a dinner or a lunch is without 
a dish which is neither sweet nor sour, it 
just cannot be relished properly. I think 
that the General Budget presented by the 
Finance Minister is a sweet one and I con-
sider the budget presented by Bansi Lalji 
as our one. And in totality, the Budget both 
the G eneral and Railway, is a sweets-our 
dish. I think if you taste just a part of it, 
then it will not be good. 

PROF. MADHU DANDAVATE 
Chinese style 

SHRI PRIYA RANJAN DAS MUN-
SHI : ·That is right . Chinese style . If you 
just taste the sour part of it, it may not be 
good, though it may help in digestion and 
will have a positive reflection on your 
health. But in totality, yon will see the 
Government's positive view. Do not judge 
<>nly in a singular way. We are confident 
that we can fulfil our promises. If you want 
to judge the total of permance just within 
three months, expecting it here in th e rail-
way budget, then I think, you are doing 
injustice to the total approach of the 
Government. 

I have said in the beginning that some-
how there is something wrong. At the end 
of the every Plan Year, the budget .becomes 
a d!fficult one . No doubt, it is a very diffi-
cult budget. While the passengers are very 
adversely affected, being a representative 
·of the people, I will also have to join my 
voice with them. I wonder whether we can 

manage some other a rrangement to provide 
some relief to them . 1 share the sentiments 
expressed by o ur bon . friend Shri Dighe I 
request the h o n. R ail way M 10 s ter to con-
sult his office and h is M inistry furth er and 
see w!le ther a revie w of the total bu ,Jgetary 
exer.: ise ca'l be once aga in made, at leas t to 
con ;id er two a spec ts . The fir st aspect is, 
whettter w~ C311 total ly rel ieve th e second 
c l.1 ,s pa ssengers fro;n the tJ tal Pd >Se~<ga~ · 

pr1ce 't ike a~ w~l l as t iler::: in the 'u"' u• ban 
pas,e ngers ' sea son tickets . Yo u can rev ise 
t ile wl10le budg~ tar,y ex:rc:s' for m )b,t,;·1r ion 
of r c~ource s . T he way rt i ~ organ ;scd, I 
th ink it is a very drfficul t one. If 1 say 
inc rease tar iff on th e goods, ob viously it 
will a dve rs ely affect the prices of the 
conn1 od1ties and l cannot wggest that to 
you But I can o nl y suggest one aspect. 
I do nor kn o w whetft ~r you have in luded 
it , because I have not so far seen that 
a spect. 

fn every part of the world, v,' .. :, \'~ r 
there a re big railway est ablishments, nn P rf 
the major revenue sources of the R arh'·'J ' 
comes from advert isements and d isplays of 
various kinds o f bus in ess o rg-\n i,at ions 
with in the ra ilway co mpound a nd on 
coaches and nowadays railway station is 
one place, where this comme rcial publi city 
is gain ing tremendous momentum, more 
th a n . I t hi nk, the air port. If you th ink 
l itt le, as to how you can mop up the 
resources, there is wider scope for mobili sing 
r esources within the rarlway station com-
pound. In big stations like Bombay, ' 
Howrah, Madras, Bangalore, Ahmedabad 
etc. a good mount of revenue can come: 
So far a, I know, the rate at the moment 
is very cheap aod very poor. I d o not know 
why it be so. This is one of my sugges· 
tions for your consideration. 

Secondly, in th~ budgetary exercise 
there are some good p :> ints and there ar~ 
some re ally sad points For example, the 
restoration of the dismant led lines There 
is no provision for thi 1. It is shown as 
'n;l'. Do I take it that not a single line 
of the dismantled lines will be taken up 
th is year? You should do at least some 
thing . There may be one point, one kilo-
metre, where there may ,be a sort of 
urgency . l do not know who are Preparing 
it. If something is 'no'. then it is 'NO' 
for the whole year. It is not a fair practice 
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You have to apply your social and 
poiiical wisdom and consider the actual 
need. It may be one point, may be a 
particular spot, where restoration is very 
necessaiy. Since the officers decide to 
say no, so it is ‘n o ’. Once you decide 
that you will not invest a single penny for 
this, nothing will be done in any part of 
India. It is not a fair practice, to present 
the budgetary document in this manner.  
Therefore, I request that it should be 
looked into.

There are so many railway lines like 
this. I know at least of one. In 1968, 
there were severe floods in North  Bengal, 
in Jalpaiguii Morarji Bhai, who wa> the 
Finance Minister or the Deputy Prime 
Minister,  had been there. He witnessed 
the floods Then Indiraji also went next 
time. You know that the tea industry is 
the most important one in North Bengal. 
The railway line connecting the areas 
Changravandan and Darnoh'ni was washed 
away and till this day, It has not been 
restored. There was no programme and 
several times people came and requested. 
If  a line is washed away by floods, it means 
that it will not be restored. This is not 
fair. This is so for years together. Last 
yeai the Railway Minister, your predecessor 
had been there and he was also surprised. 
Some work was started. I do not know 
whether it is in progress because I find 
that no provision is made in the railway 
budget. .

I must congratulate and I think the 
whole House should congratulate unani-
mously the Indian engineers, technicians 
and other workers who had built the 
miraculous and marvellous Metro Trans-
port Railway System in Calcutta. It is a 
pride for whole of India, not for a party 
or a government. The entire nation should 
be proud that our eng>nners did it showing 
their excellence to London, Moscow and 
Paris. They have done a miracle. You 
can imagine, in a city like Calcutta, when 
the roads are closed for years together, 
how the pedestrians, the commuters from 
Sealdah and Howrah and the people as such 
living in Calcutta, have faced all the cons- 
ra inn,  Wha* a wonderful achievement 
they have made. I think the whole House 
tshould adopt a resolution so that the future

engineers and technicians o f  the country 
will be much more encouraged. They 
have done a commendable thing. In a 
short duration,  they have done a  few 
kilometers and they would complete it in 
two or three years.

The hon. Railway Minister should see 
to it that the Metro System remains always 
a pride of  our nation. It should not get 
polluted. D o not allow any vendor, any 
shop or any kind of business, inside the 
metrol railway platforms.

PROF. M A D H U  DANDAVATE : No 
underground activities ;

SHRI PRIYA RANJAN DAS 
MUNSHI : I am mentioning it becausc 
only yesterday I have myself seen it. A 
biri-wala with two other friends entered 
into it somehow. And then he was asked 
to go away. But why do they not post the 
RPF right at  the gate ? They should enter 
only with a ticket. Otherwise, if the metro 
system is polluted, you cannot manage it. 
I do no know whether some political 
procession can enter it in future and create 
a HULLA.

( Interruptions)

We should always maintain a strong uigil 
to keep the underground metro system 
clean and beautiful- It will attract tourists 
in future. It is a pride of Calcutta. ] am 
gratelful today to Late Indiraji and I also 
pay my homage and salurationg to her. 
because it was her dream and she saw to it 
that it was implemented. I also thank your 
predecessor Shri Ghani Khan Chowdhuryr 
who really did a wonderful job supervising 
it every day. I know that the State Govern-
ment and their political partners may not 
be happy When the Metro railway was 
introduced, instead of congratulating the 
Metro, they say that they only want the 
people to take care of  themselves as it may 
collapse any time. I do not understand 
this attitucTe. This is not the way to pay 
compliments to the engineers whether 
the Government in the State is Congress 
or Communist.  What I want to say is 
that the Metro system should be kept 
free from all modern contaminations 
for ever.
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In regard to some important railway 
programmes and project, 1 have seen in the 
Budgetary explanatory memorandum some 
developmenl projects that you have included 
for Bengal. I am glad of  that. The 
North-East and the Eastern India is 
neglected in the railway map for the last 
so many decades. I am thankful to a 
predecssor who really tried to do something 
for that part of  the country. But I only 
say that he should continue this tempo and 
see that is implemented.

* (Interruptions)

SHRI PR1YA RANJAN DAS 
MUNSHI : Fortunately or unfortunately, 
I represent a Constituency which is one of 
the major railway establishments called 
Howrah. The North-Eastern Railway and 
the Eastern Railway meet there. You 
might have visited the Howrah Railway 
Station many times. A number of foreign 
tourists come to the Howrah Railway 
Station. They come in the morning every 
day at peak hours. There is nobody to 
help, guide and protect them. So, they 
just get mixed up with the other commuters. 
There is a complaint to this effect from the 
foreign tourists, I am sorry the officials 
of the Railway Board are not wise enough 
to make any arrangements for the guidance, 
help and protection of the foreign tourists 
who arrive in large numbers at Howrah 
Railway Station.

I would request the Minister of Railways 
to maintain a special enclosure for all the 
foreign tourists and to make regular 
announcement by a Railway officer to see 
that the foreign tourists are properly 
entertained and given all the guidance 
needed It would add to the prestige of 
our country.

This year is the International Youth 
Year. I am grateful to you that  you have 
given some concessions to the youth. I 
would like to remind you that our Prime 
Minister inaugurated Youth Year in India 
while observing the birth day of Swami 
Vivekananda. As you know, there is a 
great monument for Swami Vivekananda in 
Bclur Math called Belur.

( Interruptions)

SHRI PRIYA RA N JA N  DAS 
MUNSHI : As a token of respect to 
Swamiji, why not all the Mail and Express 
trains make a stop for half-a-minute or a 
minute at Belur Railway Station ? Why not 
we start this observance from this Inter-
national Youth Year ? I  made a request to 
this effect to the Ministry several times. 
Why not this arrangements be made at Belur 
Railway Station when the number of tourists 
and pilgrims is so large and especially when 
such an arrangement already exist* in case 
of Dakshineshwar to enable tourists to pay 
respects to Lord Ramakrishna Parama- 
hamsa ? So why not this arrangement be 
made at Belur Math 7 Lots of representa-
tions have been made to this effect. I 
would request the hon. Minister to consider 
this request especially because it does not 
involve any financial burden.

There is a railway station called Liluah 
at which everybody travelling to Bengal will 
have to stop. All the trains com! e» 
through Liluah Railway Station b j t  ihcte 
is no fly-over bridge with the result e m y  
year not less than 60 casualties take place 
there. I am glad that yesterday the railway 
authorities confirmed that thsy are prepared 
to construct the raijway over-bridge provided 
the State Goverment also make the a r r a n g e -
ments. The General Manager of Railways 
confirmed it.

I would request the Minister of Rai l-
ways to take up this matter with the ehief 
Minister of Bengal and see that it is done 
immediatly to save the people from hazards 
and casualties.

The Northeastern railway is the only 
railway in the whole of the country which 
is outside the jurisdicution of railway electri-
fication, We talk of national unity and so 
many other things. But one should ponder 
over and feel bow long a time did the people 
of  North-Eastern zone will have to travel on 
North Eastern Frontier Railway as they 
have no electrification of the track faci-
lities ? Not a single track is elactrified I 
Not  a single one ! If not, you should give 
more diesel engines, If you go there in 
cognito; to Barsy station. Mr. Railway 
Minister, you will find that some steam 
engines are coming and going out, 1 do not 
know what crime the people of North Bengca 
have committed. If  you have any eleqtri- 
fication programme you should distriutel
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universally. You should provide some thing 
<o ihe Western Railway5 something to the 
Cenicral Railway and something to the 
North East also, Why do you concentrate 
in one area decade after decade ? That is 
not a fair practice. This is not the way to 
promote national unity and fight regional 
imbalance.

There are many other projects also. I 
know that there are several projects which 
have been awaiting clearance from the 
Planning Coir mission. But it does not 
mean that ihosc proposals are abandoned. 
For example, Eklachi-Belur Ghat line is one. 
That is one district headquarters without 
a single ruilway line called Then Budge- 
Budge Balurghat Namkhanan line in the 
Sundaibans  area and Tomluk Contai are 
also there. They, were initiated by the 
former Railway Minister, I know without 
proper clearance from the Planning Commis-
sion, I know that in this country we 
start projects without the proper clearance; 
we take the initiative, start them and then 
get the clearance. I want the Railway 
Minister to give an assurance to this House 
that he will carry on with those projects, 
today or tomorrow, and (hat ihey will find 
the light of the day.

Mr. Deputy-Speaker, 1 further submit 
another impoitant point concerning sports 
and then I conclude Mr. Railway Minis-
ter, you have mentioned in your speech 
about the performance of the Railway 
sportsmen and women. It is nice Rai l-
ways is now one of the most important 
organiitions in the field of sports. But do 
you know what is happening ? Recently
1 was present at a prize-giving ceiemony
when your present Railway Board Chair-
man was there. 1 witnessed thcii condition 
there. When ihey perform so well here and 
there, and when you are askrd 10 absorb 
them or (hey ask for little quarter, they aie 
just refused. No Railway official listen* to 
them. Only when somebody comes up,
they say, "Oh,  you are P .T  Usha, you have 
just crossed the mark, we will go along with 
you."  But you do not care for t h o «  who 
can be P. T. Ushas tomorrow It is not
fair It is not good for us. They should 
be taken care of properly. And after they 
cross the age of 45 years th&y are told that 
they should retire and do not get jobs. Js 
this fair ? You must lake care of those

people. It is one of the most common 
things lor the Railway administration to do

Also, why do you not get some foreign 
coaches to train them ? Why are you 
appointing old coaches ? Especially for 
hockey and foot-ball you can get some 
foreign coaches because (he Railways’ can 
afford to get them. They can be utilised 
for other disciplines also, in the country.

Recently I happened to see the blazers 
of the sportsmen of the Railways, and I felt 

1 very sorry that the people from such an 
organisation are coming in such a state, 
You should take care of them.

Also, you have stopped the concession 
for short dislance travel by sportsmen. The 
concession for 100 km. is withdrawn now. 
Why ? You arc allowing only on the long 
distance journery. You should continue 
the concession for short distance journeys 
also.

There is one other matter for immidiate 
consideration. Our late Prime Minister 
Jndirajl herself laid the foundation stone for 
the Howrah-Amta Railway line, instead of 
the Martin line But ofily Howrah-Barga: 
chia is completed, the other line between 
Howiah-Sheakhale and Howrah-Champa- 
donji line a ie  not complet 'd.  I request Shji 
Bansi Lalji to see that they are also com-
pleted Became the poor people of that 
area believe that Indiraji herself laid the 
foundation stone to help them, you have 
to consider their hardships and lake care of 
them. We talk of Centre-State relations But 
my friends in the opposition may get angry 
if I refer to what happend in Calcutta yes-
terday. The Chief Minister of' West Bengal 
while addressing a rally in ihe Maidan yes-
terday, inspired his party men to support 
the taiUroko movement from tomorrow You 
can very well imagine the plight of the 
people when the confrontatiou beg ins and 

Ihe t ra im are stopped. When the Slate 
Government itself is sponsoring this move-
ment, who will take care of the secuiity of 
the passengers ? I like to advise the hon. 
Railway Minister to negotiate with the Chief 
Minister of West Bengal tonight and make 
arrangements for the security of passengers. 
Otherwise, if any untoward thing happens 
(Interruption) You cannot cow down me like 
this. The Railway Minister must give* the
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guarantee. If anything happens, the respon-

sibility lies on the Chief Minister of West 
Bengal (Interruption) The Railway Minister 

must take care of thie aspect.

15.00 hrs.

SHRI BASUDEB ACHARIA (Bankura) : 
Sir, the Railway Budget presented by the 
Railway Minister, Mr- Bansi Lai, is an un- 
paralled Budget. There is an unparallel in-
crease in fares and freights in this Budget as 
compared to the last five years. The Minis-
ter hasadopted  an easy method by increasing 
the freight and fares and not imrroving the 
performance of  the Railway. And the mop-
ping up of Rs. 500 crores has never hap-
pened in the last four or five years.

Why was the Sixth Five Year Plan of the 
Railways called rehabilitation plan ? Jt is 
because one-third of the track was over-aged 
and it needed immediate replacement. This 
was the assessment of the Railways in the 
year 1980-81. At that time, over 5000 loco-
motives were over-aged and they also needed 
immediate replacement. During the Sixth 
Plan about 14,000 kms. of  railway track was 
to be replaced. But w lat is the achieve-
ment ?

Achievement is only 50 per cent. About
7.000 or h,000 kilometres of railway track, 
about 70;00 or 8 0,000 wagons and about
6.000 or 7,000 passenger coaches are 
also over aged and that is why during 1984-85 
the recurrence of railway accidents has in-
creased. In this very House today, the acci-
dent at Byculla which took place in the 
month of November last yerr was referred 
to. How did this accident take place and 
who was responsible for this ? It was not 
the fault of the railway staff, it was due to 
mcchanical failure. Because of the axle of 
an EM U coach having broken, the accident 
took place in which 25 persons were killed 
and *0 persons wer^ injured While present 
ing the railway Budget for the year 1080 81, 
the then Railway Minister Shri Kamalapati 
Tripftthi admitted that almost all the main 
EMU coaches In suburban sections of both 
Calcutta and Bombay were overaged and 
would be replaced. So, while replying to 
the debate, will the Railway Minister Kindly 
inform the House as to how many of the

overaged EM U  coaches have been replaced
within the last four years?

15 02 hrs.

[SHRI ZAINUL BASHER in the Chair)

During the Sixth P|an, one lakh wagers,  
5,600 coaches, 7807 locomotives and 3fc0 
EM U  coaches were to be acquired anO funds 
to the tune of Rs. 2,100 crores were provided 
in the Six»h Plan for the acquisition of  this 
rolling stock. But out of these one lakh 
wagons, only 60,000 wagons could be acqui-
red dnring the first four years of the Plan. 
Similarly, only 4,000 coaches, 770 locomo- 
tiveswere acquired whereas during this period 
about 70,000 wagons 4,50) coaches and 
1,715 locomotives were condemned and taken 
off ihe line. Since 1971, not a single steam 
locomotive ii coming out of the Chittaranjan 
Locomotive Works AJmost all the steam 
locomotives have become overaged but I do 
not find any plan as to when they will be 
replaced by diesel or electric loeomoiives 
because only 6,000 kilometres of railway 
track out of 61,000 kilometres, that is only
10 per cent, have been electrified so far.

I do not see anything, eiher in the bud-
get or in the speech of the Railway Minister, 
as to when the overaged steam locomotives 
will be replaced and how they will be repla-
ced. About 1,06,000 workers are employed 
in the steam loco sheds and in the steam loco 
motives. How will their services beutiJiztd ? 
Is there any planning being done in that  
respect ? T hope the Railway Minister will 
clarify this while he replies to the debate.

It is well know that electric traction is 
cheaper, compared to steam and diesel. Even 
though the initial expenses are more, the 
recurring expenses are less for electric trac-
tion, in comparison with steam and diesel. 
Yet, the pace of electrification is very slow. 
During the Sixth Plan, about 2.500 km of  
railway traek were to be electrified. Yet, 
during the last four years only 1,186 km 
were electrified. During the last year of  
this plao, 1984-85, I do not think you can 
electrify more than 300 to 400 km. So, only 
half of the target can be achieved during 
the Sixth Plan. At this rate, it will take 109 
years to electrify 61,000 km,
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I f  you see Ihe P lan  allocation, you will during all the Plan period*, as will be evi-
no tice  th a t  the railways have been Deflected dent from  the following figure*:

Plan period Allocation to  the 
transport sector

Allocation to 
railways

First Plan 22.1 per cent 11.5 per ccnt
Second Plan 23.5 „ 13.43 „
T hird  Plan 23,1 „ 15,46 „

A nnual Plana (1966*69) 15.6 M 7.69 „
Fourth  Plan 16 5.92 „
Fifth Plan 14.1 „ S.»7 „
Sixth Plan 11.7 „ 5.23 „

This shows that in every Plan the allo-
cation for railways is consistently being 
reouced. Over these /ears, it has been re-
duced from 15 to 5 per cent In the Seventh 
Plan, it is feaied, it will be further reduced.

Why have accidents inert ased ? I feel 
that it is also due to the violation of safely 
rules.

You will be surprised to know that safety 
rules are bung violated and the railway 
authorities tire going on killing the persons 
not only through accidents, but also through 
orders fat violation of safety rules. There 
are several occasions where ihe trains were 
allowed to move without even guards, with-
out proper vacuum and even wthout  head-
lights. Last year one accident took place 
near Faizaba.1 because the train was allowed 
to move without headlishi. As a result 
more ta in  twenty pilgrims w e r e  killed. I 
would like to know why the steam engrne 
was allowed fo steam out of the locoshed 
without the headlight There was an acci-
dent near Gonda on .8 M9S5 I would like 
to know from the Minister whether the irain 
involved in that accident had proper vacuum 
1 will cite yet another interesting case of 
Anara in South Eastern Railway. One guard 
wai to take g>odvtrain to Rindamunda. He 
asked for a tail lamp which is necessary For 
the safery or the train That demand was 
treated as his refusal to work. He was im-
mediately charge-sheeted, suspended and

then discharged. I would request the Minis-
ter to enlighten us why in this way safety 
aspect is beiug neglected resulting in the 
ioerca<e in the incident of accidents.

Not only that, several persons lost their 
life due to elec/ocution while working in the 
traction overhead. The supervisor had for-
ced the workers to work without the safety 
precautions. This thing happened io 
Allahabad when the workers agitated and 
demanded action against the Supervisor The 
result was <hat the President of the GRT 
Workers Union was chargesheeted but no 
action was taken against the Supervisor who 
violated the safety rules.

Now I com: to the dismal performance 
of the Railways. Why is ihe performance of 
the Railways so dismal ? This dismal per-
formance can be judged from the fact that 
the growth of freight e a r n i n g  traffic has been 
very sluggish. In 1976, the Railways had 
earned freight earning traffic ro the tune of  
212 6 million tonnes, It come down to 193.1 
million tonnes in the year 1979 80. it 
slilghrly rose to 230.1 mil! on tonnes io
1983-84. For the year 1984 85 the target 
was 245 million tonnes, which was later 
slashed down to 237 million tonnes

And I doubt and say that the Railways 
will not achieve during this year the freight 
earning traffic of 2'37 million tonnes. What 
is the reason ? Sir, during the debate on
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transport policy Committee Report it was 
discussed tha? there ii a crisis in wagon 
building industry of our country. The Rail-
ways have drastically cut down the order 
that wav placed on them and wagons are not 
available I had been to Chirimiri which is 
in tha Eastern Coalfield. I found huge 
stocks coal accumulated at the pithead of 
collieries and a huge stock of coal was burnt. 
It is a wastage of money 1 asked: Why this 
coal has been accumulated ? I was told 
that wagons are not being supplied. That 
was why the coal was not being transported 
and they have cut down alto the order for 
purchasing wagons There was a crisis, 
wagons were not available. That is why 
this freight earning traffic has become lets 
than what was in the previous year.

Sir, overcrowding in the train has bccome 
a problem Last year, during the year
1984-8S, 121 pairs of new trains were intro-
duced and there was a slight increase in the 
conventional coaches from 26,936 in the 
year 1982-S3 to 27,343 in the year 1983-84, 
that is, an increase of only 407 coaches. 
How with an increase of 407 coachcs the 
Railways could introduce 121 new pairs of 
trains ? The only reason is that coaches of 
200 trains were reduced and that is why there 
is overcrowding in the trains And, Sir, the 
addition to passenger fleet has not kept pace 
with the growing needs of the traffic From 
the year 1950.51 to the year 1984-85 the in-
crease in passenger fleet is only 1*.1.1 per 
cent, but increase in passenser traffic it 159 1 
per cent. That is why there is overcrowd-
ing in the trains.

Sir, I have already told that the increase 
in the freight and fare is unparallelled He 
has proposed 10 per cent surcharge on all 
the items of freight over a distance of 500 
km and above, while at the same lime reqro- 
uping three categories of treight which 
include grains and pulses and salt Tor human 
consumption to higher classification meaning 
higher freight for them For the passengers 
he has proposed a 12-1/2 per cent increase 
in fares and he has alio increased the fare 
for travelling a distance of 50 km.

He has also revitod the monthly fare 
from Rt  3 to R*. 15. For the patiengers

he has proposed a 12.5% increase in fares 
for travelling disrance of 50 kms and above, 
while revising the rates of monthly season 
tickct for suburban commuteri.  The pro-
posed sparing of passengers travelling 
distance of 60 kms and less would not give 
much relief in view of the fact that 
average lead in non- suburban passneer 
traffic is 1 1.3 kms and for goods, traffic, 
it is 714 kms.

So, Sir, I strongly oppose this increase 
in freight and fare. I also humbly suggest 
that the old third-class travel which prevailed 
50 years back, should be revived so that the 
poor people may travel by paying less fare.

PROF. N.G.  RANGA (Guntur) : At the 
same time, you want expan»ioon, You want 
higher and higher wages and salaries. There 
must be some responsibility.

SHRI BASUDEB ACHARIA : Another .
question is, computerisation in transport 
management. The hon. House may be 
aware that one third of the railway track 
needs immediate replacement. Now, the 
computerisation will lead to increased traffic 
and haulage of more passengers and goods 
by Indian Railways. But without replacing 
these age-old railway track, and signalling 
system, introduction of computers 10 com-
puterise the transport management will rather 
be disastrous and it will also squeeze the 
employment opportunities. You know 
already 3 crore youth are unemployed and 
iheir names are in the live register. Intro-
duction of computers with the assistance from 
the World Bank will surely lead (o squeeze 
of the employment potentialities in the 
railways.

Sir. I will say a few wordi about the 
railway emplojees. Much ha* bten said 
that there was a cordial relation among the 
railway employees and ihe management. Sir^ 
in the year 1973, loco runDing staff staged a 
movement Then there wai an agreement 
with them to reduce the working hour of ihe 
locomen to 10 hours. Till 1981, it was not 
imp'emented. In January, ]£Rl, they again 
started a movement. And then the railway 
administration cbarge-sheeted and dismissed 
600 locomen. They were discharged under
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rule 14(2). Since then, these locomen were 
dismissed day in aod day out. And the 
agreement with the locomen to reduce the 
w o rk in g  hour has not been implemented. 
They are now forced 10 work for more than 
15 or 16 hours. Even the railway adminis-
t ra t ion  is violating, the 1LO convention to 
which the Government of India is also a 
party. I re quest the hon. Railway Minister 
to look into this matter immediately. How 
long will you deny the parity of wages deman-
ded by the railwaymen with thai of other 
public sector workers ? 

i

Coming to the problems of coal and ash 
handling workers, there are about 25,000 
coal and ash handling workers and they are 
working under a contractor.  The Govern-
ment of India had appointed a Committee 
for the abolition of  the contract system. The 
Com'nitfee recommended that the contract 
system should be abolished and that these 
workers should bs absorbed in the Railways. 
These workers are engiged in loading and 
unloading of coal in steam eng.nes The 
Government have taken a decision to close 
down the loco shed and not a single steam 
engine has c-'tne out since 1971 from the 
Chittaranjan Locomotive Works So, when 
a'l the steam engines will be out, where will 
these workers go ? They are the most down-
trodden people belonging to Scheduled 
Castes and Schedule Tribes communities of 
our  country. They are doing the job of 
perennial nature for the last 15 to 20 years 
and yet the Government is doing nothing 
for them. I would request ihe hon Minis-
ter of Railways to lo «k into this matter

Regarding casual workers, in 1980 81, 
in this very House, assurance was given that 
all the casual workers will be absorbed or 
regularised in the Railways There are about
2,05,000 workers They are to be regula-
rised. This should also be looked into.

In regard to the railway canteen workers, 
6nly the employees of statutory canteens 
have been absorbed But there are about 
50 000 non-stafufory canteen employees. 
They are netting pay and allowances as per 
the Supreme Court orders But they have 
not been absorbed in ths Railways. In the 
Rajya Sabha, during the monsoon session, 
a commitment was given by the then Rail-
way Minister that ail the canteen employees

would be absorbed in the Railways. But it 
has not yet been implemented.

Now. I would say something about th« 
projects in West Bengal. The Calcutta Metro 
Railway was referred to here. The 

. inauguration of constuction work of the 
Calcutta Metro Railway work was started 
in the year 1972. At that time, tha esti- 
matr wa* only Rs. 140 crores Again, it 
was reviied. An estimate of Rs. 500 crores 
was made. Uptill now. Rs 450 crores 
were spent. An assurance was given by 
the 'R a i lw ay  Minister when the Calcutta 
Metro Railway Maintenance Bill was 
adopted in this House that more money 
will be provided. We demanded Rs. 100 
crores for tbe coming financial year. Wc 
expected that at least Rs. 100 crores will be 
sanctioned for th« Calcutta Metro Railway 
to expedite the work. But only Rs. 1 crore, 
a n d . 5 lakhs more than the last year’i 
allotment has been sanctionfd. Last year, 
it wa* Rs. 83 70 cr 're* and, this year, it is 
Rs #4.73 crores In 1980-81, the estimate 
has to be revised and, 1 think, it would be 
about Rs. 1 ()C!0 crores, after five years.

Regarding Bankura-Raniganj railway 
line, survey was made and it was also 
recommended. The Chief Minister of 
West Bengal wrote several Idlers to Ihe 
present Railway Minister and the former 
Railwjy Minister that there was a reserve 
of coal in Majia, that a super thermal 
power station is alio coming up near Majia, 
and hence the railway line will serve the 
peop’e of Bankura which is a backward 
district- Bankura is one of the 15 backward 
districts of our country where there is no 
industry. The Railway Minister has made 
no provision for this project in this year’s 
Railway Budget.

As regards Bujbuj-Namkhana railway 
link line, in 1981-8?, a provision was made 
in the Railway Budget. But up til] now 
I do not find any ailotraet of money for tbe 
project There is no mention of it in this 
Budget This railway line also serves the
people of a backward region of Sunderbans 
area.

In regard to the conversion of Puruljs- 
Ratshila railway l.ne, since 19N0 I have been
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■demanding the conversion of this Particular 
railway line. This railway line is in the back-
ward district of Puiulia. A survey was 
msde in 1983. The Railway Board forwar-
ded the proposed to the Planning Commis-
sion. The estimate for this railway line 
is about Rs. 6 crores. This project should 
be taken up.

Regarding th t  Digha-Tamluk project, 
4he foundation stone was laid by the former 
Railway Minister. The land was also acqui-
red. The money was given to laod-owners. 
There was an election propaganda that the 
State Government of West Bengal was not 
cooperating with the Railway Ministry and 
that is why the construction work was not 
being started. So, the Government of West 
Bengal acquired th t land and the money was 
also given. But in this Budget only a pro-
vision of Rs. 1 lakh has been made. More 
provision should be made for this project to 
ftart  the construction work of the project.

As regards the introduction of the 
Mahananda Express train, it was also an 
election propaganda that the Mahananda 
Express, a super fast train, from Jalpaiguri 
to New Delhi would be introduced. But we 
do not find any mention of it in the Railway 
Budget. I would request the Railway Minis-
ter to see that a super fast train from 
Jalpaiguri to New Delhi is introduced.

There should be modernisation of 
Darjeeling Himalayan railway. The train 
was introduced long back. The coaches 
are over-aged; the steam engine is over-aged. 
This should be modernised.

There should be electrification of Bacdel- 
Katwa railway line.

There should also be the introduction 
of a train between Dhanbad and Tatanagar 
via Adra. There is no direct train from 
Dhanbad to Tatanagar. So, the Railway 
Minister should see that a direct super fast 
train is introduced between Dhanbad and 
Tatanagar.

Again, there is no direct train from 
Farakka to Howrah. There is a super ther-
mal power station in Farakka, So, a super 
fast train from Farakka to Howrah should 
be introduced.

I conclude by saying, to improve the 
performance of the Railways, the policy 
which has been adopted by the Railways 
should be changed and greater allocation in 
the Seventh Plan for the development and 
improvement of the rolling stock in the Rail-
ways should be made. And, I again demand 
the withdrawal of increase in fare.

With these words, I thank you for giving 
me nn opportunity to speak on the Railway 
Budget.

MR. CHAIRMAN : There is a very long 
list of members fiom the ruling party who 
want to participate in the debate. I. there-
fore, request the members from the ruling 
party not to take more than 5 ro 7 
minutes.

SHRI AMAL DATTA : They have noth-
ing to say. Why 5 minutes even ?

MR. CHAIRMAN : It does not apply 
to you. I am saying to the ruling party 
members. You have taken your full time.

PROF. MADHU DANDAVATE : He is 
a member of the ruling parly in West 
Bengal. He thought that it was applicable 
to him also.

MR. CHAIRMAN : But this is not West 
Bengal Assembly. This is Pariament; it is 
Lok Sabha.

Shri D.L. Baitha.

[ Translation]

SHRI D.L. BAITHA (Araria) : Mr. 
Chairman, Sir, you have put a limit of  five 
minutes to speeches.

MR. CHAIRMAN : There is a long
list.

SHRI D.L- B A IT H A : First of all, I 
would like to congratulate (he Minister of 
Railwars. Despite the conditions prevailing 
in Railways, he has not effected much in 
crease in the rates........{Interruptions)

[English]

SHRI RAM PYARE PANIRA (Roberts- 
ganj) : He had been the Chairman of the 
Railway Convention Committee. Hs knows 
it better.
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[Translation]

SHRI D.L. BAITHA : Tbe Minister of  
Railways has tried to present a balanced 
budget. The Britishers had in view two 
points while introducing railways in this 
country. They used ro construct railway lines 
at a place which they used to deem fit from 
administrative point of view or at a place 
from where they had ro transport goods 
being roauufaciured. Today we find that 
railways h*ve to cater to ail the needs of Ihe 
country. Today railways not only meet tha 
administrative or the transport needs also 
but manage to supply essential commodities 
to the areas affected by natural calamities 
like famine, floods or drought even after 
incurring heavy Josses. If we consider 
Railways to be a .commercial undertaking 
and think that it should earn profit, then 
the increase made in fare and freight today 
should have been many times more. The 
Tariff Committee and other committees cons-
tituted for the purpose have also made a 
recommendation to this effect. 1 have con-
gratulated the Railway Minister because he 
bas kept in view the welfare of people in spite 
of all these recommendations. Keeping all 
these things in view, the increase made is 

Justified and it should not be Jess than this
............. ( Interruption*). I will not quote
statistics for want of time because all these 
things have been given in the budget speech 
and thr brochure supplied to the Members 
I would like to draw the attention of the 
Government to the fact which has also been 
accepted by the Railway Convention Com-
mittee and the Government ?hai economic 
viability should not be the only criterion for 
laymg new railway lines, but Government 
should also keep in view the administrative 
needs and transport requirements of the peo-
ple as also the need to provide rail transport 
facilities in backward areas.

You might be aware that in our country 
there are certain areas where people have 
not seen a train, what to speeL of travelling 
by it. Is it not our duty to provide rail-
way facility in such areai ?

If we see the past history of Railway, it 
will be clear that injustice has been done to 
the Railways and allocation made to them 
by the planning Commission has beea decra- 
sing every year. Since Railway plays a v«ry 
important role in Ihe country and meets

traffic and other need* of  the people, it 
should not be meted out step-motherly treat-
ment. Funds should be allocated to them 
keeping in view their requirements and public 
amenities. I would like to give a auggestion 
to the Government . through you that the 
Minister of Railways may also be made a 
Member of the Planning Commission so that 
he couid present the true picture of the 
Railways before it and could get the required 
amount allocated.

Mr. Munshi has just now referred to the 
need for electrification in the N.B. Railway 
and N E.F. Rkailway, but I would like to 
say that what ta speak of electrification, 
even the existing operational facilities are in-
adequate there.

Katihar-Barouni meter gauge line has 
been recently converted into broad gauge line 
and it was inaugurated by the former Prime 
Minister Smt. Indira Gandhi. I am pained 
to point out that the assurance given at that 
time that the number of existing trains there 
would be increased and a new train Maha- 
nanda Express would be introduced, has not 
been fulfilled.

It is strange that while before inaugura-
tion, 14 pairs of trains mcd to run there, 
the number of trains has now been brought 
down to only two pairs of trains. It means 
after gauge conversion, lot of difficulties in 
respect of traffic have croppcd up there The 
speed of the trains running at present on this 
track is so slow that they never reach in 
lime Besides, the number of compaitments 
in them is also Jess. We are in a fix to 
know what to do. The difficulties being 
experienced by the people travelling by these 
train* are beyond description I, therefore, 
request the Railway Minister to travel by 
this train at least once. The line was in-
augurated by the former Prime Minister 
Shrimati Indira Gandhi and the assurances 
given to people at that time should be ful-
filled

There is a small track of 107 kms between 
Katihar and Jogbani. This track is a gatewa y 
of Nepal. It provides access to Calcutta por1 
for Nepal We can never forget our former 
Railway Minister, Late Lalit Babu our pre* 
sent Railway Minister was also his friend. 
He had said that gauge con?arsion work upio 
Jogbani would b« undertaken, alongwith the
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gauge conversion between Kat ihar  and 
Barauni. When there w»s Janata Party 
Government at the Centre, I had met the 
then Railway Minister, Shri Dandvate, in a 
delegation and he had assured the delegation 
that gauge coaversion work between Katihar 
and Barauni would be extended upto 
Jogbani, but the matter is itiil pendig. Its 
survey has already been completed. I would 
request that gauge conversion work on this 
small track of  107 kms. be undertaken.

I would also like to put before you the 
present position of  Katihar-Jogbani track. 
Previously 10 pairs of trains were operated 
ex-Jogbaai to Varanasi, Allahabad and 
Sonepur. But with the gauge coversion 
between Kauhar and Barauni, the operation 
of these trains has been stopped and the 
number of  coaches has also been curtailed 
very much from ten to 3 or 4 now. It has 
resulted in great difficulty to the people. 
You can yourself see that the strength of 
drivers, guards, Railway employees is the 
same, but people are unable to travel due to 
reduction in the number of coaches.

Our Railway Minister has wide range of 
experience of administration. He is a very 
dynamic person. I would request him to 
take the trouble of visiting these areas and see 
for himself the condition in North Bihar. 
He should acquaint himself with the condi-
tion of passengers travelling in trains in 
North-East Frontier Railway and North-East 
Railway.

It has just now been stated that double 
decker coaches are being introduced I 
would say that people are already travelling 
in a double dccker like condition. The 
passengers travel in the coaches, travel on 
the roofs, and travel sitting on the joints bet-
ween two coaches and risk their lives.

I would request the popular and experi-
enced Railway Minister to visit these areas. 
When he was sworn in as Railway Minis-
ter, he had assured me to visit these areas. 
He had given me the assurance, now he 
should intimate as to when he would accom-
pany me to visit these areas.

■ Regarding Talcher Sambalpur Railway 
link, an assurance was given that more 
funds would be allocated for that sam of 
1.50 crores of rupees has been allocated for

the purpose so far. More funds should be 
allotted for this project. Even division fundi 
have not been allotted for this rail link.

I had to cover many more points in my 
speech, but one thing I would like to say 
that the distance between Farbeesganj and 
Thakurganj is less than 97 kms; it is about 
90 kms. It is necessary to link these places 
to facilitate Railway operation also. Survey 
for (his work should be undertaken. There 
is bottleneck at Barcoi bridge. From stra* 
ttgic point of view, it is necessary to 
remove the bottleneck. If  the bridge is des-
troyed, entire person would be delinked. 
If this small link is provided a person from 
the far last part of the country could travel 
right upto Somnath in North India through 
chhitaunighat, Bagha. Nirmali and Saraigarh.

I want that our Railway Minister should 
pay attention towards this and should visit 
the area at least once to acquaint him-
self the situation there. Only then some 
improvement could be broughtabout there.

With these words, I conclude my speech 
and thank you for the time, given to me.

[ English]

PROF. MADHU DANDAVATE 
(Rajapur) : Mr. Chairman, Sir, tbe Railway 
Minister has presented to this House the 
railway budget for 1985 86. Sir, I would 
like to remind the Railway Minister that 
he is heading a Ministry that is second 
largest under a single management in 
the world. It has 61000 route km of the 
track ; about 10.000 locomotives covering 
about 7,000 stations, about 4 lakhs of 
wagona and at the same time everyday the 
trains carry about a crore of passengers- 
■uburban and non-suburban-and they carry 
a freight of the order of 7 lakh tonnes 
every day and the capital at charge ia of 
the order of Rs, 7,^00 crores.

Now, such being the expanse of the 
railways a strict monitoring of the system 
is absolutely necessary. Before I come to 
the total collapse of railways’ finances and 
also a great harm done to the safety of the 
railways, I would like to point out to the 
Railway Minister a methodology that would 
help a Jong way in trying to achieve the 
targets of the entire year.
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The hon. Minister has already presented 
a  statement of accounts for the entire 
financial year-anticipated revenues for tho 
year and anticipated expenditure of tbe year. 
But if you wait for the last month to find 
out whether the targets have been achieved 
or not he will find he is a miserable failure. 
It is necessary that the entire budget 
projections for every month are actually 
prepared in advance because all months in 
terms of revenue are not prosperous months 
or all of them are not lean months and 
depending, for instance, on the movement 
of foodgrains and sugar it will depend on a 
particular season Therefore, month wise 
projections of the entire budgeted revenues 
and expenditure will have to be framed and 
unlesp the Minister takes personal interest 
in monitoring the entire financial system 
every month every month go to every zone 
and ro:et the railway officers and find out 
whether the targets for revenue and 
expenditure for every project have been 
achieved for e\ery month he will find at 
t>ir end of the financial year that the targets 
wtil no: be fulfilled and as a result the 
financial position will go from bad to 
worse This monitoring is necessary. I do 
not want to cast asperions on his predeces-
sors. But I mu;t say in India’s constitution 
we have said “ India that is Bharat” . 
Unfortunately in Railway administration 
a stage came when the new connotation was 
*'As far as Indian Railways arc concerned 
Malda is Bharat” . That was the new railway 
equation built up. This equation will have 
to be broken The Minister will have to 
move from zone to zone and if necessary 
from division to division. He will have to 
all the financial arrangement?, to see whe-
ther the targets have been reached or under-
fulfilled and unless we are able to bave 
monthly checks regarding targets of reve-
nues and also other targets he will not be 
able to fulfil the financial results.

Now, I would like to raise a very 
significant financial aspect that will be valid 
for all times to time. Before speaking on 

the subject this afternoon I carefully went 
through all the budget papers and from 
1980-81 to 19^5 86 I scanned all these 
figures and 1 found an interesting feature 
which this House and the Minister should 
take note of.

Last time when Shri Ghani Khan 
Chaudhuri presented his budget b t  mid*

a very dangerous comment.  When we 
complained that there is increase in 
revenues through freight and fare increase, 
he said thal in a world in which we ar* 
having an expansion of .railways increase in 
freight and fare is inevitable. So, what will 
be the logical corollary of this argument ? 
It will mean, as time proceeds dictated by 
the developmental needs of this country the 
railways are bound to expand from year 
to year and year to year if there is an 
expansion of the railways the inevitable 
corollary ot Shri Ghani Kban Chaudburi’s 
conclusion will be that every year theie 
will be increase in freight and fare and this 
burden will go up, sky being the upper 
limit. Every time there is increase in freight 
and faie, only the sky is the upper limit. 
For the commuter and railway user, the sky 
is the upper limit. 1 want to warn you. I 
want to point out to you a very interesting 
dilemma and contradiction. I have the 
figure of the traffic achieved in various 
years which aie projected >n the Budget 
Papers and also the corresponding levy 
imposed in various years. If you go through 
thess figures, you will find, they produce 
a very interesting picture and it is this. 
Even with the increase in tonnage moved, 
even with the traffic increase, which is 
advantageous to the Railways, we find that 
there is also corresponding increase in 
freight and fare. I will substantiate this by 
facis. In 1980 81 the originating traffic in 
million tonnes was 214.50 Ihe increase in 
freight and fare in crores of rupees was 
190 91. In 1981-82 the projected increase in 
traffic was 221.20 million tonnes and the 
increase in freight and fare was 426.12 
crores. In ■ 982-83 the originating traffic was 
23, million tonnes ; there is additional fare 
and freight increase of R«. ?48 45 crores 
We now come to 1983- 4 The projected 
traffic was of the order of 241 million
tonnes. The increase in freight and fare was- 
Rs 431 crores. Now we come to 1984-85.
Ii is a little steep In 1984-85 the projected 
traffic is 245 million tonnes. Tbe increase 
freight and fare is Rs. 114 22 crores. Now 
we come to the present Minister-he is post-
election Railway Minister, that I can see. 
Now, in 1985 86, they have projected a 
traffic of the order of  250 million tonnes. 
So, starting from 1980 (with 214 million' 
tonnes) now you come to 1985-86 to 250 
million tonnes. With this projected traffic,.



257 Railway Budget 1985-86 PHALGUNA 27. 1906 (SAKA) Railway Budget 1985-86 238

*hat is the addition ii levy that is imposed 7 
Very graciously he has increased freight 
and fare by Rs. 495-00 crores. So, this is 
tbo picture. '

It appears to me that the increased 
railway traffic is irrelevent to the capacity 
of the Railway Minister to impose increased 
freight and fare. This is happening for a 
very simple reasoo There are number of 
other sources from which resources can be 
developed, number of wastages can be 
stopped ; development schemes can be 
started number of expansion activities can 
be taken up and thereby the assests of  the 
railways can be built up. When you build 
up assets and rolling stock productive 
capacity of Railways, you also build up its 
potential for bulding up more revenue. This 
aspect is totally neglected. If every time we 
have to rely on increase in freight and fare 
for railway expansion-since there will be 
more and more expansion of the railways 
in the years to come-according to their 
logical corollary, every time theie will be 
increase in freight and fare. Therefore we 
will only come to a breaking point.

Then, there are season ticket holders 
about whom my friend Shri Sharad Dighe 
has already referred to. I can understand 
the rationalising of the strucure of the 
season tickets But one very significant 
aspect of the matter, namely, the social 
aspect of the matter, should not be 
forgotten. Life is guided not merely by 
economics but by sociology also. That is 
very important. In places like Bombay 
where number of persons belonging to the 
working class come from very far off 
distances to their places of work, they do 
not travel these long distances out of their 
free choice, but they nre forced by sociolo-
gical conditions in places like the city of 
Bombay. If you do not take note of this fact, 
if you are guided only by your economic 
and financial experts, very often, what 
happens is, your financial experts only take 
a financial aspect of the matter, and they 
say legalistically it is all right. Bernard Shaw 
once said *Law makes the mind sharp by 
making it narrower.’ I do not want our 
Minister to apply his legal mind, his legal 
acumen and try to take sharp decisions. No 
doubt he will have the sharpness of mind, 
but it is at the cost of the vision of bis mind; 
and I do not want his vision to suffer.

16.00 hrs.

The sqcial aspect is to be taken. 1 
would like to make suggestions for this in 
a constructive way Instead of going on 
increasing the rate of season ticket passes, a 
new legislation could be brought. Now, the 
party in power at the Centre is in power io 
a number of States, I think it will be 
possible for them to use their good offices 
and request those Chief Ministers who are 
running the States to bring forward a new 
legislation in their State Legislatures by 
which a statutory provision should be made 
that a part of the expenditure/on commut-
ing purposes incurred by the employees in 
large industrial areas upto the place or 
production should be borne by the 
employersthemselves. A legislative provision 
should be made to this effect. This measure 
of legislative provision should be made. No. 
doubt it will be a radical suggestion. In 
one of my budget speeches I have ninted at 
that, but after delivering the speech, I 
collapsed, not physically but politically. If 
various legislatures adopt legislation 
whereby-leave aside the question of increase 
of freight and fare-the suburban passengers 
because of their being required to travel 
long distances, not of their own volition or 
choice, required to travel upto their work 
place, a part of their expenditure on this 
account can be borne by the employers and 
legislation can be made to that effect. 1 
think that a very constructive step in this 
respect might be helpful.

Sir, there is one other aspect to which I 
would like to draw the attention of this 
House, that is, the allocation in the present 
Budget. I do not want to bother you with 
all the details regarding the beads of 
allocation. But I would like to pick up 
certain sensitive heads in the budget and 
point out to them how the entire budget has 
been planned by them in a unproductive 
manner. Sometimes various allocations 
against various heads of the railway 
administeration and railway production 
units, very often being a long drawn vision, 
are made but the productivity of the railways 
is likely to come down.

I will now take up three or four i tems 
and try to point out how in very important 
matters, we find altogether different types 
of allocations having been made. Take for
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instance, the construction of  new railways 
lines. You will agree with me that a ;  far as 
railway trains are concerncd and railway 
traffic is concerned, we must know that 
railways arp not like the P T C  buses in 
Delhi which are not  supposed to carry the 
passengers. The railways are to be treated 
ftl i n  important infrastructure to our 
economic development and particularly in 
developing countries like India. Therefore, 
construction of new lines is not merely 
made for the passenger traffic but for the 
more important aspect of this is for the 
development of the backward areas. Now, 
taking note of this factor, I give below the 
position of the construction of  new lines.

For construction of new lines in ihe 
revised estimate in 1933-84 an amount of 
Rs 87.47 crores was provided and in the 
budget estimate for the current year 1985-86, 
it has b<;en reduced to Rs. 64.36 crorei. 
Then in the case of gauge conversion, in ihe 
revised estimate for 1983-84, a provision of

73.52 crore was made and you will b? 
ibocked and surprised that has been cut 
(jlown to Rs 30.40 crores in the present 
budget, After all, you can indulge in a 
little slaughter here and there.  But (here 
is ^ limit in which the slaughtering process 
can continue in the gauge construction. 
Thep we eome to the rolling stock.

In the revised estimite for 1983-84, a 
provision of Rs 5iJi.70 crore was made and 
for track renewal, apparently it may appear 
that you have increased the allocation Jn 
1983-84, ths allocations were Rs. 353 0 
crores. Now there is a provision made 
only to the extent of Rs. 494 56 crore. 
Apparently, to the hon Minister it rmy 
appear that there allocution arc increased. 
But are they proportionate ro the require-
ments of track renewal ? My hon colleague 
and friend Mr. Dighe, rightly pointed out 
to the need of track renewals on a very 
large scale.

Forget my assessment, forget the 
assessment of economic expci ts, foiget the 
assessment of financial journals. Let us 
take yp the yery speech of tne Railway 
Mini ter delivered last time. Jn that speech 
he had said what would be the arrears of 
primary renewals of rails, wmch were lively 
tp undergo multiple fractures and ihcrc'ore, 
there were hkply to be accidents. They
I

were of the order of  18000 kms of track 
Such a track out of 61000 jkms needs to bt 
replaced and renewed. Therefore, only 
increasing the allocation from Rs. 353 crores 
to Rs. 494.56 crores will not solve the 
problem.

16,06 hri.

[SHRI SOMNATH RATH in the Choirj

Then signalling and telecommunications.
I would like to warn the hon. Minister in 
this respect. I  have very carefully studied 
every enquiry report on accidents of Indian 
railways, and each one of  them hj*s pointed 
out that our signalling and telecommunica-
tions have become obsolete ; these need 
to be m odernised ,  streamlined and rationali-
sed. The allocation for signalling and 
telecommunications in the revised estimates 
for 1983*84 was Ps. 45.37 crores and now 
they are Rs 40 48 crores. These reduced 
allocations will not meet the requirements 
of expansion of railways. While, on Ihe 
one side, 1 would warn the Minister 
conc*mcd to take cognizance of that, on 
the other, we. as the entire House to the 
last man in this House, whether we belong , 
to the ruling party or the opposition party, 
must join in urging the Planning Commission 
not to treat the Railway Ministry like any 
other Ministry. Other Ministries work on 
their own, but the Railway Ministry is the 
basis and the infrastructure for the other 
Ministries in the country. If  the industries 
are to be run. they need railway. If  the 
coal and steel bave to be moved, sthfcy need 
railways ; if passengers «re to he omirutcd, 
they need railways For alcnst every impor* 
tant power station and steel maneufacturing 
industry, iugar industry and other industries, 
everywhere tailways actually act as an 
infrastruaure Whatever megre allocations 
were made last time in the 6th Flan, namely 
Rs. 6<>73 crores, the Planning Commission 
seem; to be enamoured very much about the 
constant factors and constant numbers It 
is very necessary that these allocations must 
be increased. These allocations may 
apparently appear to be allocations for 
railways, but they are indirectly allocations ! 
for all the Ministries. Theiefore, in this 
respect, I would fully support the Railway 
Minister in his demand that he has made in 
the budget speech, that the PiM ning 
Commission must provide for more

R silw iy  Budget 1985-U  j $0
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allocations for railways, becausc this provides 
infrastructure for the economic development 
of the country.

Then, there is one more aspect to which 
I will draw his attention and sound him a 
note of warming, and that is the unrealistic
target that try to introduce in Che budget.
In the original estimates for 1 83-84, the 
target of traffic was fixed at 245 million
tonnes, in the revised estimates for 1983-84, 
it has been brought down to ^37 million
tonnei. They had to revise it from 245 
million tonnes to 237 million tonnes 
because of the situation in the country. 
Now, in spite of this gloomy picture, they 
have now put the entire target for 1985-86 
as 250 million tonnes. All that he can 
achieve by showing on paper 250 million 
tonnes as the target of traffic, is that h i  
can show some sort of increased revenue, 
otherwise he would havo been required to 
put some additional levies. Probably, he has 
escaped from that by showing that the 
Railways would be able to get considerable 
revenues by putting the target as 250 
million tonnes. But, I am sure that is not 
going to be reached and non-fulfilment of 
this target of 250 million tonnes in this 
very financial year will further lead to 
more losses and there by he will be required 
to come up with supplementary demands or 
supplementary budget, by which he will put 
additional levies. Very often, instead of 
being beaten with a single stroke, if you 
are beaten stroke by stroke, you feel the 
pinch and burden of the stroke rather light 
and probably he proposes to do that.

Now, I would like to sound a note of 
warning to the Minister about the fuel 
consumption. I would like (o draw the 
attention of the hon Minister that today in 
the entire transport system, the most 
important economic aspect is the fuel 
economics, and he must study that in detail. 
In the Indian Railways Year Book, 1983-84, 
on page 48, you have yourself provided us 
with certain valuable figures regarding the 
fuel use for the traction in railways, that is 
tbe steam traction, the diesel traction and the 
electric traction. We find that as far as coal 
is concerned, in 1982-83, 9.45 million
tonnes o /  coal were consumed by the 
railways and in 1983-84, 9.11 raiJlion tonne* 
of coal-almost stagnant; high speed diesel
oil utilised for diesel traction was 1227.2

million litres in 1982-83. and 1313.3 million 
litres in 1983-84. Look at the
electric energy consumed. It was 2524
million kwh in 1982-83 and 2627 million 
kwh in 1983-84. When this is the consump-
tion of fuel, look at the division and the 
break-up of traction in our  country. The 
steam locomotives are 6292, the diesel 
locomotives are 2638 and the electhc 
locomotives are 1157. From this relative 
figure, it is very clear that our major
expenditure will be on coal, then it will be 
on diesel and then only on electricity. 
Whereas he may challenge my figures and 
1 am prepared to be corrected, I will tell 
him that the relative fuel costa are very 
significant and if you combine those figure* 
with these figures, imagine the increase in 
expenditure.

I have found out that if you have got 
a train woighing J000 tonnes and it moves 
for 1000 kms, that is for 1000 gross tonnes 
kilometer haulage, for steam traction, you 
are required to spend Rs 12, for diesel 
traction, you are required to spend Rs. 6 
and for electric traction, you are required
to spend Rs. 3. per km. Thus, Rs. 12, Rs. 6 
and Rs. 3 per km, where a train weighing 
1000 tonnes actually moves. These are the 
haulage charges.

If you look at the consumption of oil 
that I have given earlier and also take note 
of the fact of the levies of Rs. 600 and odd 
crores imposed on the crude oil. you will1 
find that the diesel price is likely to go up. 
The Finance Minister has done it in a 
surreptitious way ; probally, our Railway 
Minisier coming from an agricultural clase 
has done it in a more open hearted manner. 
He has straightway put the levies, but the 
Finance Minister has done it in an indirect 
manner and you will find that the diesel 
price will go up and the diesel tiaction will 
become more costly. The figures that I have 
given will become obsolete, and therefore* 
you will find that electric traction will 
become absolutely necessary. I know what 
will be the constraints and what his officer* 
and financial experts will say. They will 
say : ‘Madhu Dandavate has put forward 
a very fine suggestion, but do you realise 
that in the final consumption of energy, 
electric traction is quite good, but in tbe 
initial investment for per km electrification* 
it is very costly’. And they are likely to tell
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him: ' I f  you electrify one km of track, it 
will cost Rs. 10 lakh,’ But knowing
this constraint, we had already set up the 
Raj Committee ; they went into the 
problem and said that with certain
changes of structure like aluminium 
category, it will be possible to bring 
down electrification charges from Rs. 10 
lakh per km to about Rs. 7 lakh
per km. Therefore, the initial investment 
might be Rs. 7 lakh pt;r km. What will be 
the ultimate result ? it is not in your
lifetime or my lifetime that we have to 
think of India ; we have to think of genera-
tions to come after we pass away, and there-
fore, think of the coming generations and 
not only our generation. You must take 
note of  that aspect.

Now, [ come to the problem of railway 
safety. There are very many factors. The 
other day the Railway Minister was infor-
mally discussing with me what can be done 
for the problem of railway safety. I would 
just point out one single instance If he can 
restore this, it will go a long way in 
ensuring safety. I will briefly trace 
the various factors which are impairing 
the safety of railways. There is one set of 
accidents, which very ofren recur and that 
is the accidents by collision Sometimes, 
the railway train comes into the yard of 
a station. Probably, the engine driver is 
exhausted, sometimes he is absent minded 
like an absent minded professor. Whea the 
train is coming in, probably there might be 
a, red light indicating that there is a station-
ary train in the yard of the station and, 
therefore, he should not came. If an absent- 
minded dnvcr is there, or if he is exhausted, 
he neglects that red signal, the train comes 
into the station and a collision and/ur an 
accident takes place.

. Now. it is a great tribute to our 
Railways, the RDSO, that is the Research 
Designs and Standards Organisation, 
Lucknow. Those scientists have evolved a 
very interesting instrument for automatic 
warning system. That automatic warning 
system is just fixed up below the engine 
chamber and track magnet is, kept half a 
kilometre from the red signal. And as soon as 
the incoming train corncs just above the 
track magnet by electto-magneiic induction 
a small whistle is blown in the chamber of 
the engine driver indicating to him that

there is a red signal but he has not taken 
note o f  that and if he is so absent minded 
that a shrill whistle does not awaken him 
in that case there is an automatic arrange-
ment by which within ten seconds, if he 
does not mechanically apply the brake 
automatically the brake is applied, the train 
stop and the collision accident is avoided 
Now, that instrument was fixed on two 
high density routes, Howrah-Burdwan and 
Mughal Sarai-Gaya. On both those high 
density routes, Mr, Minister, after this 
automatic warning system was fixed in the 
engine and the track magnets  w^re fixed in 
the routes, you will find that not a siDgle 
accident of collision took place.

But we took a very short-sighted view 
and later on it was said because people 
stole away the track magnets, therefore, we 
removed that syitem altogether. But, do 
you realise ? You are worried because * the 
track magnets are stolen. And secondly, 
according to the new compansaiion stan-
dards if an accident takes place, when one 
passenger dies you have to pay a compensa-
tion of lakh a of rupees, Rather than allow 
the people to die and pay compensation at 
the rate of rupees one lakh per passenger 
it is better to spend on track magnets and 
automatic warning system and see that the 
accidents are avoided.

I will briefly mention some points.

Then ten-hour duty rule should be 
implemented Inter-mediate checking system 
has been, to some extent, slackened. It must 
be restored properly.

f o r  the sake of  emergency, some of the
firemen in the steam engine are given
training to drive a steam engine. That is
just for the sake of emergency, that is, some
dacou may kill the driver and in that case
what will happen to the train ? Therefore,
the fireman must know the art of driving*
Therefore, they are given the emergency
training Taking advantage of it they have
introduced a practice on some trains in
which the firemen are asked to act <*s the
engine driver, and they are given permanent
job of running the trains. This practice m ust 
bt stopped.

Some of the goods traius especially jn 
the South, are run without guards Tbat 
not good. ‘ 18
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There are accidents by sabotage and the 
foot cause is removal of  fish-plates. And if 
people try to remove fish plates and cause 
accidents, lorao technological device should 
be evolved. If you go to the Pune institute 
you will find that tbey have been demonstra- 
ing there the working of long range and 
short range welded rails there. If those long 
range and short range welded rails are fixed, 
the problem of removal of fishplates can be 
solved,

It has been mentioned that about 20 to
25,000 kilomentres of track is due for 
primary renewal. That must be taken into 
account.

I suggest that automatic signalling should 
be strengthened.

The recomendations of  the Railway 
Accidents Inquiry Committee inrespect of 
recruitment, training and promotion policy, 
improvements in signalling and interlocking 
have not been implemented. They must be 
implemented.

The average accidents at unmanned 
levelcrossings is 100 per year. Why do those 
accidents take place ? Because, statutory 
provision is that if an unmanned level 
crossing falls in a local body or municipality 
area, the expenditure on conversion of the 
unmanned level crossing and maintenance 
of that has to be borne by the municipality 
or the local body. My own experience 
is that the local bodies refuse to spend tbe 
amount. I would request the hon. Minister 
to take up a bold stand and declare that 
because the unmanned level crossings are 
prone to accidents, on all unmanned cross-
ings the Railways themselves would take up 
the task and do it.

The perspective of new line* has to be 
changed. The norms for them must be 
revised. Backward areas must not be
neglected.

I would like to make a suggestion here.
To satisfy all the persons who make a
demand, generally what the Railway
Minister does is, he announces that a
particular project would be taken up. The 
expenditure may Rs. 150 crores, and the 
grant given may be Rs. 1 lakh or sometimes 
it is only R*. 10,000/- It i«‘ only to satisfy

those who are demanding that it is done. 
I would request him, though it may be an 
unpopular stand, but ultimately a popular 
one, that whatever amount is available to 
him for conversion and new lines, instead 
of  squandering away those funds on a 
number of projects, he should take up the 
On-going projects which are under progress. 
Increase their allocations, fix up the time 
frame for the completion of that prpject, 
allow that to start and once it startsopera* 
tion its productivity will grow because it 
will give returns in terms of railway's 
financial revenues. Otherwise, if we have 100 
or 500 on-going projects on which paltry 
surmare made, only the Members of Parlia-
ment will be satisfied. They will go and tbe 
projects will also go. But nothing will be 
gained for the productive purposes. There-
fore, he must take a non-partisan view in 
respect of on-going projects. I must tell 
him Forget the Janata Party or the 
Congress Party. Wherever proper projects 
have been started, if the West Coasi pj.'jrct 
is a fine one, all parties support it go ahead 
with that. In Gujarat I went along with tlie 
former Finance Miniser and inaugurated 
the construction work of Modasa-Kapad- 
wanj line, Further extension was also 
sanctioned. If  you see my Budget papears 
you will find that the sanction was there. 
The Planning Commission gave the clear-
ance. But when we disappeared, the line 
also disappeared. We may disapper for good, 
but let not the railways disappear. We might 
disappear, but we want the railways to 
survive because we are not the infrastructure 
of economy, but fortunately, the railways 
are the infrastructure of the economy and, 
therefore preserve that.

In the end I shall say that the employees 
problems should be attended to, P.N.M. 
and J.C.M. should be activised. Certain 
categories are still neglected in the matter 
of upgradatioo. That must be done. Tbe 
produtivity-linked bonus formula has proved 
to be a success. It should be made a 
permanent feature. And all the pending 
problems of the employees should be solved.

More allocations should be made by the 
Planning Commission to the Railways. I 
would just insist on all the Members of 
this House that let us tell the Minister that 
all the Members of this House are behind 
you ; tell the Planning Comomsion
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that the entire Lok Sabha wants 
increase in allocation of Railways as an 
infrastructure of the development of 
economy.

There should be better coordination 
among economic Ministries. Whatever 
happens in the Steel Ministry, i t  does not 
mean that it is a loss for the Steel Ministry 
alone..1 will give you an example. If 
Durgapur  Steel Plant is not able to respect 
the demand which Bamilalji makes on them 
for wheel and axle sets, the result of that is 
even when the wagons and carriages are 
already manufactured at Perambur, they 
will be stabled and they will not be moved. 
Therefore, there has to be coordination. 
Whatever is the suffering in the coal indus-
try, the railways suffer. If Industries suffer, 
railways suffer If agriculture suffers railways 
suffer. Therefore, there should be some 
informal machinery for tbe coordination 
among economic Ministries.

If all those precautions are taken, then 
only I feel that the railways which have gone 
away from the rails will be brought back to 
the rails and l\»r bringing railways back to 
the rails the cooperation of the entire House 
will be with you. Only have the courage to 
accept the cooperation.

[Translation]

SHRI RAM SINGH YADAV (Alwar) : 
Mr. Chairman, Sir, Just before me, hon'ble 
member from the Opposrition had placed' 
before the Hous; picture of Railways and its 
operation but 1 think the actual picture it 
quite different from that.

At present there are five lakhs of villages 
in the country. Out of  these, four lakh 
villages are not connected with Railway or 
roads. Thus the people living in the country 
side are not able to make use of railways. In 
the National Transport Committee Report 
also, it has been recommended that as a first 
priority, we have to change our transport 
policies in such a manner as to benefit the 
neglected section of the Society most whether 
it if Railway Budget or General Budget. No 
serious thought has been given so far ia this 
direction,

I would like to ask the hon’ble Member 
sitting here whether he wants that earning

from this poorer section of  tbe societ} should 
be used to subsidise the facilities for tbe 
urban people living in metropoli tan cities 
like Calcutta or Bombay a n d  should the 
rural poor pay for railway facilities and 
special concession in season tickets to tbe 
urban rich ? On the one hand,  there is a 
person living in the village who has  not even 
seen a train and has to travel 5 or 6 miles 
on foot to catch a bus and on the demand is 
put forth here for other hand,  providing 
facilities to the rich for undertaking berocracy 
tours. ]t is also demanded that Season 
Tickets should be provided at the cost of the 
poor who is living below the porverty line 
and who constitute sixty percent of tbe total 
pupolation of the country. In the present 
economic setup of the country, the poor is 
being asked to subsidise the facilities being 
given to the rich. Such a demand by tbe 
Opposition, in my view, is a step towards 
destruction of the economy of this country.

Mr. Chairman, Sir, it has been started in 
the National Transport Committee Report,
1980 that priorities have to be given to the 
aieas which are backward economically, 
agriculturally and industrially. Priority would 
have 10 be given to these areas for making 
provision of road transport, or railway 
transport and railway tracks. Are we follow-
ing these policies ?

An hon. Member has said that former 
Railway Minister had paid special attention 
to Malda. 1 would like to ask him if it 
is not fact that railway lines were laid in 
Kankan area when he was the Railway 
Minister. Is it not his area to which he bad 
given special treatment ? He represents that 
area in Lok Sabha It is very easy to 
preach but it is very difficult to act uponr 
just now he was saying that finance* of 
railways are collapsing, but I would like to 
any that our railway system is the largest in 
Asia and second largest in whole of tbe 
world. It has 61460 kms of track. Our 
Railway system is the only system in the 
entire world which fulfils social obligations. 
Under social obligations our Railway carry 
certain items at concessional rate of friegbt. 
Is these any other country in developed or 
developing or in third world countries, where 
such social obligations are fulfilled ? Our 
Railway system is also providing help to- 
communication system or other systems ,. 
(Interruptions)
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[E tg lith  ]

MR. CHAIRMAN : Please speak points. 
There it no time.

SHRI RAM SINGH YADAV : I know 
that I am very much relevant, aod the rele-
vancy can be dccidcd by the Members,  not 
by the Chair.

MR. CH A IRM AN  : There are many 
Members in the list. All must apeak. Oppor-
tunity should be given to all of them.

SHRI RAM SINGH YADAV : I know 
it well but (here ia a time limit. I know the 
time ia short but there is time. Time means 
time. Time ia allotted to each Member.

MR. C H A IR M A N  : Pleaae go on. I 
have requested you to be brief.

THE MINISTER OF AGRICULTURE 
AND RU RA L DEVELOPMENT (SHRI 
BUTA SINGH) : Be brief but take your 
time.

[ English ]

SHRI RAM SINGH YADAV : With due 
respect to the Chair, I may pay that unneces-
sarily the bell is being rung. It causes em-
barrassment to the Chair. I know all the 
etiquettes because I hare also been a Deputy 
Speaker.

MR. CHAIRMAN : That is why I say 
please proceed.

[TrmMiIatlan]

SHRI RAM SINGH YADAV : 1 was 
saying that the note of warning given by an 
hon. member from the Oppotition who is 
also a former Minister of Railways to our 
Railway Minister regarding the economy of 
railways has no importance because our rail-
ways have a social obligation which is not 
the case in any other country and  that is 
why a huge amount of expenditure is invol-
ved io fulfilment of this social obligation by 
the railways. I would like to submit to the 
honl Minister of  Railways that during the 
last elections, he and other hon. membera 
might have visited the rural areas and might 
have been confronted with o i e  of  the biggest

problems btfing faced by the rural people 
today.

The existing railway crossings were pro-
vided fifty years back The economy of the 
villages has grown in such a way that many 
important roads have been constructed at 
many places but no railway crossings have 
been provided. What 1 waat to know is 
whether a survey will be conducted again 
to provide rail we y crossings where they are 
needed ? The villagers have to walk as far as 
six k'lometres. Will you please arrange to 
order a survey again $o that their problem 
could be solved ? There is no provision to 
man the railway crossings which already exiat. 
Provision in this respect should be made so 
that the pubhc is not put to inconvenience. 
Hon, Minister of Railways had inaugurated 
the Mathura-Alwar Railway line a few days 
back and budgetary provision for this 
purpose was also made. You have proudly 
added aome lines in Indian Railway Year 
Book 1983-84:

[EnglUk]

“ Further,  during the year 1983-8♦, 
the following 4 new lines were appro-
ved for construction and work inaugu-
rated involving a total length of  
374.24 kms:

(1) Mathura-Alwar (BG-119.75 kms.
Central Rai lway.. .”

This was a work, which was inaugu-
rated by the then Railway Minister, Shri 
Gtnni  Khan Chaudhuri.  In fact, there is a 
stone there, indicating the date and time of  
inauguration. A short distance away, in a 
village called Ramgarh, the Railway Minister 
will see the stone Unless they start the 
work soon, the stone may be stolen away. 
When commitments have been made in the 
Budget, or by his predecessors, they should 
be honoured by the Railway Ministry and 
dealt with in a sympathetic manner.

[Translations]

Another thing which I want to mention 
is that you agree that the backward areas are 
to be developed. The metre gauge railway 
line from Delhi to Ahmedabad boosts up the 
economy of Delhi. Haryana, Rajasthan and 
Gajarat.  There is no State capital in India.
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except Jaipur, which is not linked by broad 
gauge. A provision of 10 lakhs was made 
in 1977-78 for the conversion of this line into 
broad gauge and in 1980 81 also provision 
was made You can convert it in phases so 
that the backward areas can get broad gauge 
railway line. It is wrong on the part of 
the Minister of Railways to say that there is 
no difference between metre gauge and broad- 
gauge. You have yourself admitted in 
your year Book that whatever progress 
we have had is attributed to broad gauge and 
the coverage by the broad gauge cannot be 
matched by any other mathod.

[ English ]

“ Although Broad Gauge forms 
only 53,21 per cent of the total route 
kilometres, it accounts for 88.3 per 
cent of the freight tonne kmi and 
about 81,4 per cent of the passenger 
kms. Metre Gauge Covering 39.88 
per cent of the total route kms carries 
only 11.6 per cent of the freight tonnes 
kms and 17.99 per cent of the 
passenger kms."

[ Translation]

You will find from your report that quan-
tum of  passenger traffic and freight traffic 
is enormous on the entire broad gauge. You 
have been commetted to it in the budget all 
along, lospite of provisions in the 1977-78 
and 1980 81 budgets, you have left it out. 
Amongst the railway stations in North India, 
Rewari tops in the matter of passenger book-
ing. No railway station even on metre 
gauge railway line exeeds it. Keeping all 
there Things in view. 1 hope, you will take 
up work on this line and complete it.

Mr. Chairman, sir, in the end 1 would 
like to make a submission with regard to my 
constituency. Alwar, You have given appro-
val for the construction of an overbridge on 
tbe railway line in Alwar, but inspite of the 
budget provisions in last many years and 
inspite of the fact that Government of 
Rajasthan had made necessary provision, this 
Project is being in the doldrums even after a 
year, although it was suppesed to be inaugu-
rated last year. Will the Minister of Rail-
ways please see to it that the over bridge is 
complated soon, because gradually Alwar is 
developing into a big industrial centre and

has become an important industrial city, but 
these being no over bridge on way to indus-
trial area, traffic gels blocked for about half 
an hour and sometimes even for an hour. 
The people are facing great inconvenience in 
the absence of an over bridge, I want that the 
work on the site of  this overbridge should 
start soon. With there words, I thank the 
Minister of  Railways for presenting a realistic 
budget in the House. Keeping in view the 
nature of  the policy of Planning Commission 
and in view of the recommendations of  the 
Transport Policy committee in its report, we 
should take up only those project which we 
can complete and for this I once again 
thank him.

•SHRIMATI MAMTA BANERJEE 
(Jadavpur) : Sir, eversince our country 
bacame independent the Railway Ministry 
has assumed great importance and is playing, 
a vital role. This Railway Budget for 1985-
86 has been presented before this august 
House just after the elections to the Eighth 
Lok Sabha. 1 support this budget and while 
supporting it will like to say a few things 
and place a few suggestions for the conside-
ration of the hon. Minister Sir, / welcome 
this budget because : nearly 82 crores 
of  rupees have been allocated in it for the 
Metro Railway.

Then, railway travel for children upto 
the age of 5 years was made free in 1979, 
the International year of the child. But 
this was on an ad hoc basis. Now, in this 
budget for 1985-86, the ad hoc bas>s has 
been lifted and free travel for children upto 
5 years has been allowed on a tegular basis,

I welcome this budget also because in 
this international year of the youth, many 
facilities and concessions have been given t a  
the young people between age of 13 and 33 
years, for rail travel. Moreover, they have 
been allowed to stay in the railway hotels 
at Ranchi and Puri and other guest houses 
under the Railway . administraiion. I fully 
support this step. But I will like to suggest 
one thing in this concection. Sir, we 
Indians are proud that we have given the 
world a young Prime Minister i.e. Shri 
Rajiv Gandhi,  in this international year of

* The speach was originally delivered 
in Benbali.
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the youth. Shri Rajiv Gandhi is a young 
Prime Minister of 40 years and it will be in 
the fitness« of things if the age group of 
youths eligible for these concessions is 
changed from 13 33 years to 13-40 years. 
Many more youths will thus be benefited 
from these concessions. I will request the 
hon. Minister to seriously consider this.
I welcome this Budget on the one hand and 
on the other hand 1 will like to give few 
more suggestions for the good of the 
common people and in the common interest. 
The hon. Miaister may consider this. His 
budget has evoked mixed reaction all over 
the country on certain aspects. In this 
budget the freight rate has been increased. 
As a result of that the prices of commo-
dities of daily use of the people,' like 
kerosene, fish, vegetables, salt etc. will go 
up by 4 or 5 paise. But in reality the 
dishonest traders taking advantage of the 
situation will push up the prices by 12 or 
15 paise over the present prices. The poor 
people and the common people will thus be 
adversely affected. I will therefore urge 
the Minister to withdraw the surcharge in 
freight on these essential commodities of 
daily use of the misses.  The poor people 
will be greatly benefited by this, all over 
the country.

About the monthly railway tickets and 
season tickets, 1 want to say that a burden 
has been put on the pepole by the imposition 
of surcharge on monthly tickets for raising 
revenue. I will request tt1? hen Minhter 
not to impose this surcharge on monthly 
tickets for the ordinary travellers. The 
common people will be benefited by this. 
This may kindly be considered.

The Railway Board had asked the 
Planning Commission to sanction construc-
tion of 20,000 railway wagons. Last year 
order was placed for 16,000 wagons. But 
this year the order has been curtailed to 
mere 5000 wagons. West Bengal industries 
will be the worst affected by this. The 
wagon construction companies of West 
Bengal like Texmace, Braithwate, Ben Jessop 
etc. etc will be very hard hit. The 
unemployment situation in Bengal is already 
very acute. If the order for wagons is cut 
down drastically then thousands of workers 
will become jobless. Already ODe after 
another factory is dosing down in West 
Bengal, industries are failllDg sick, a wrong

labour policy is being followed Due to the 
wrong and unsuccessful labour policy o f  the 
left front Government West Bengal has today 
turned in to a big disappointment for all. I 
will sincerely appeal to the hon Minister to 
please see that the order for railway wagons 
which has been drastically reduced from
20,000 wagons to only 5000 wagons is fully 
restored, and thereby save thousands of 
workers from losing their jobs. Now, a 
word about the Circular railway. An 
increase of 50 paise in the fare on the 
ciicular railway has been proposed. The 
circular railway has recently been started 
and it is an experimental project. J will 
request that this proposed increase of 50% 
may kindly be reconsidered, in the interest 
of the poor people of West Bengal.

Sir, Shri Ghaci Khan Chowdhury, when 
he was the railway Minister bad assured 
about the taking up of the following 
projects :

1. Digha-Tamluk broad gauge 
line;

2. Baibaj-Namkbana broad gauge 
line; and

3. Bongaon-Barasat double line.

Kindly see that these projects are duly 
considered, because the people of West 
Bengal are very neglected. Those living in 
villages arc toiully uegla icd.  The left 
front Government does not take any 
care for them. Their condition is very 
pitiable. I again request you to take up 
the above projects which will help these 
poor people of West Bengal immensely.

Sir, there are about 60000 casual 
workers in the Railways. On 11th March, 
last we were coming to Delhi from Howrah 
by the Rajdhani Express. On the way we 
were surprised to learn that some casual 
workers have been retrenched after workiDg 
for 10 or 15 years. As a protest, they had 
gone on strike on that day. Some hon. 
Membere of CPI-M were also travelling 
with us. We saw the plight of the travel-
ling public due to that sudden strike. But 
Sir, ii is very unfortunate that these large 
number of  casual workers have no security 
of jobs. Even after 10 or 15 year* o f  
service they can be retrenhed at any moment
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and they will become jobless. This is like 
death to them, We should think about 
these worker brothers of ours we should 
think about the women casual wotkers and 
labourers who have no security of jobs and 
keeping their interest in view, I would 
request the hon Minister to absorb them on 
regular basis step by step. I will reiterate that 
tbs  freight rate on essential commodities of 
daily use of the poor people like, kerosene, 
pulses, vegetables, salt, fish etc. may not 
be increased Already the poor people are 
groaning under the burden of runaway rise 
in general price level, in West Bengal, 
Tas  left front Government there is not 
taking any steps to check this undue rise 
in prices. No dishonest trader or blackmar- 
keteer has been penalised, not a single 
arrest has been mads under the Essential 
Commodities Act. The poor people of 
West Bsngal are in great distress today. 
On the Railway budget, I have myself 
appealed to the hon. Minister to consider 
some concessions in the interest of the 
people, But what is the opposition doing? 
It is true that the opposition must oppose, 
but it should be constructive. In West 
Bengal the left front Government, parti-
cularly some groups patronised by them and 
dominated by the CPI-M are threatening 
that on 19th March they will start a ‘Rail 
Roko agitation to protest against the 
railway budget. Is it the right way? [ will 
like to say that if anybo iy come to harm, 
if any railway passenger suffers or is harmed 
on account of this ‘Riil Roko1 agitation, 
the entire responsibility for that will have 
to os taken by Jyoti Bibu. the Cnief 
Minister of Wjst Bengal. We saw some 
y i i r s  bdck wieo the trame fare in Calcutta 
w.is raised by one piisa, th1; CPM workers 
carried out agitations all over the city and 
burnt down 14 tram^ and buses. But under 
th ;  left front Government, the bus fares in 
Calcutta has been increased three times in 
one year. There has been no p rotest 
against this by the CPM workers. When 
»he Congress ■ workers started a peaceful 
agitation in a democratic manner against 
this, th=y were mercilessly beaten with 
'Lathis’, the police beat them up. Even 
the women were not spared. They too 
were mercilessly beaten up and terror was 
unleashed on them. The West Bengal 
Government constantly blames the Central 
Government for the ills in West Bengal and 
to hide their own inefficiency and corrup-

tion. Jyoti Bosu has ruined the economy 
o f  West Bengal, The West Bengal Govern, 
ment has simply gone on increasing the bank 
draft (overdraft). They have done nothing 
for the good of the people. The people there 
are in great distress. About the daily 
necessities of life of  the masses, we know 
the West Bengal Government will not do 
anything. They are not capable to doing 
any good. Therefore I will urge upon the 
Central Government to take some steps to 
improve the economy of West Bengal. 
They should initiate steps whereby the 
people of West Bengr.l will be benefited 
and they will feel some relief from 
oppression. With that I conclude.

Thank you.

[ English]

PROF. NARAIN CHAND PARASHAR 
(Hamirpur) : Mr. Chairman, Sir,. I rise to 
support the proposals made in the Railway 
Budget by the hon. Minister for Railway for 
the year 1985-86.

Sir, there has been adverse criticism in 
the Press about the rise in fare and freight 
rate especially of the 12.5% rise in the pas-
senger fare and 10% rise in the freight rates. 
But this was inevitable because the Railway 
Minister has to find finances and he cannot 
run the railways without any money. Where-
as he has been forced to curtail the outlay 
on certain items, he has heen able to increase 
the allotment in certain prominent items 
which are worthy of our notice. For traffic 
facilities, he has increased the allocation 
from Re. 66 88 crores (revised estimate for 
1984 85) to Rs. 69.08 crores, Far rrack 
renewals, if is from Rs. 353.88 crores to Rs. 
494 56 crores. For Bridge works, it is from 
Rs 34 92 crores to Rs. 35.24 crores. For 
electrification, it is from Rs. 150 crores to 
Rs loO crores; and for passenger amenities, 
it is froTi Rs. 5.07 crores to Rs. 5.85 crores. 
So, these are same of  the thing in which he 
has been able to hold out the promise for 
better services.

But the most depressing aspect is the 
allocation for new lines in which, his hands 
perhaps, were tied by the Planning Commis-
sion. But I would draw his kind attention 
to page 19 of the Annual Report of the 
Ministry of Railways where the State-wise 
route kilometrage of  various States has been
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given. Out of 22 States, there are three 
States which do not have even one k.ra. of 
railway track. They are Manipur,  Sikkim 
and Meghalaya where the railway lines are 
under construction. There are four States 
where it is leis than 5C0 kms. They are 
Jammu and Kashmir,  Himachal Pradesh. 
Nagaland and Tripura. Sir, these States 
should have been given a special preference 
by him and I must thank his predecessor, 
Shri Abdul Ghani Khan Chaudbury for p ro-
viding Rs, 2 crores for the Nangal-Talwara 
railway line in Himachal Pradesh which 
serves two States and is under construction 
for the last so many years.

It was on 22nd December, 1974 that late 
Shri L.N. Mishra, the then Minister of Rail -
ways, laid the foundation stone and it was 
the Prime Minister, late Shrimati Indira 
Gandhi,  when she was not in power that she 
visited Amb, Una district on 21 December, 
1979 as the Congress President saying that 
this line would be constructed as soon as she 
come to power. Keeping in view her pro-
mise she get it cleared by the Planning 
Commission and the then Railway Minister, 
Shri A.B.A. Ghani Khan Chaudhury P r o -
vided an aniuUiU of Rs. 2 c:>. uufoiiu-
nately, this year, the amount has been redu-
ced to Rs. 50 lakhs which is a big slash and 
it is going to hit our development works 
very hard.

While I am making this plea, I may also 
bring to your notice that the State G o v e rn -
ment of Himachal Pradesh has provided an 
outlay of Rs. 2 crores in its Annual Plan for
1985-86 purchasing land and earthwork for 
this railway line and for providing sleepers 
at cost Price out of its own funds for the 
Railway administration in order to speed up 
the task of constructing this railw ay line. 
Though the Railway Minister in bis Budget 
Speech has hinted that one section of this 
railway line is going to be completed, let us 
not be very much happy about this achieve-
ment as it is only 7 km. of railway track 
which is going to be offered to this territory 
in the last 33 years since Independence-out 
of which 4 km. will fall in the territory of 
Panjab and only 3 km will fall in the terri-
tory of Himachal Pradesh. At this rate, 
we can say that for every 11 years, we have 
got 1 km. of railway line. If the allotment 
for thit railway line is to be slashed to Rs. 
50 lakhs (which I am sure will be increased

by the Railways keeping in view the need of 
the State) then theie is not much hope. 
Therefore, I would plead with the Railway 
Minister that keeping in view the regional 
imbalance and also tbe sensitive nature of 
this railway Ime-because it also serves the 
defence purpose the allocation should be 
increased and restored to at least Rs. 5 crores 
as was the allocation last year so that Amb 
which is in the district of Una is Put on the 
railway map of India within the next year, 
as it was promised by late Shrimati Indira 
Gandhi,  thu date uu v/ u Il u  sue made 
promise was 21st Decmber, 1979, and six 
years later if we are unable to take ihe line 
even upto Una, only 14 kms. of railway line 
inside Himachal Pradesh is, 1 think a very 
unfortunate situation.

Similarly, I would p!;tid the care of 
Jammu and Kashmir. It has only 77 km. of  
railway line. Here also, there has been a 
big slash for Jammu-Udhampur railway line 
From Rs. 2 crores given last year, the 
amount has been reduccd to Rs. 1 crore this 
year. It is also a hilly State and the rail-
way line from Jammu to Udhhampur needs 
particular care and it needs special patronage 
ot ihe Central Government because Himachal 
Pradesh and Jammu and Kashimir are the 
two border States which are grappling with 
so many problems of transport infra-struc-
ture and which have been neglected in the 
past, Jammu and Kashmir because of the 
partition of the country and Himachal 
Pradesh tcea'jsc cf ncglcct.

I would also bring 10 the kind notice of  
the Railway Minister that the Chief Minister 
of Himachal pradesb, Shri Virbhadra Singh, 
got a new line surveyed at the cost of the 
State Government as a deposit work. He 
thought that various hydio-clectric projects 
would be speded up if the railway hack was 
k id  on the Nangal-Roptr line between 
Bahrampur and Rampur. That line has not 
been included. I would plead for the 
inclusion of this railway line in the Sevenih 
Plan.

One of the projects which was in the 
Railway Budget last year has been scrappcd,  
that is, Kalka-Parwanno Project. It is no 
longer in the works programme of the 
Northern Railway. I do not know what 
has happened to that, I would plead for its 
restoration,
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Now, I may bring to the notice of the 
hon. Minister of  Railways some of the urgent 
needs of the States of Himachal Pradesh, 
Punjab and Jammu and Kashmir. There ts 
a feeling in Punjab also that since partition 
of  the country Punjab has been neglected. 
Since Punjab doea not have any member in 
the Lok Sabha at present, I may be allowed 
to speak a few minutes for Punjab also. 
Punjab being a border State, requires special 
consideration. The hon. Minister of Rail-
ways is very well conversant with the States 
of Punjab, Haryana and Himachal Pradesh.
I plead that special care is needed for this 
area specially because there is now a project 
to double the track between Punjab and 
Ambala. This ahould be speeded up. 
Though Rs. 4 crores have been provided, 
that is not enough because doubling of the 
track within Haryana would help Punjab, 
Himachal Pradesh and Jammu and Kashmir’
I would suggest that the proposal to double 
the track between Pathankot and Jullandhar 
should be reconsidered and the funds th'U 
are being provided for doubling of the track 
should be utilised for construction of this, 
line, an alternative route, from Amb onwards, 
the track should be taken to Pathankot 
so that ihe railway trains enter from the 
other side and ultimately Pathankot is linked 
via Nangal-Talwara and also via Jullandur.

1 wou'd draw the attention of the Minis-
ter to the fact that money would be saved. 
The money that would be spent on doubling 
the track between Jullundur and Pathankot 
can be better utilised by laying the new 
track. If you appropriate the money this 
way, both the purposes can be served, the 
double track can be provided in this way 
and the new line can be constructed.

The railways are the sinew* of the nation. 
They are a symbol of national integration 
though there has been some criticism of the 
various hikes and freiiht rises which is in 
evitable.

I suggest that the Minister for Railways 
Should seriously consider the recommenda-
tions made t>y the Railway Convention Com-
mittee (1980; in its 12th Repoit for track 
expension programme.

The Minister for Railways should also 
seriously consider !he 17/st report of the 
public Accounts Committee of the Fifth Lok
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Sabha regarding the expenditure on new lines 
for the last 30 years at that time, in which 
a perspective plan of 20 years was sug-
gested.

It is very un fo r tuna te  tha t  the Railway 
Board did n o t  consider  it feasible to teke 
this repor t  o f  the public Acconts Committee 
into account .

The result of it is tbat expenditure on 
new ]>nes is coming down very sharply. In 
this year we are getting only 72 kilometres 
of new line proper attention should be paid 
to this aspect in view of the fact that the 
people who are clamouring for railway lines 
should also be regarded as the p.*ople who 
are working in the national interest, National 
interest does not simply remain in doubling 
the line, in electrifying the routes, in trebling 
the line or doing other works. National 
interest also demands that the various border 
States in the country are linked to the capi-
tal of the country and the districts in every 
State are linked to the capital of that State 
by rail and if there is thus a faster and more 
efficient movement, the economy will get a 
boost and the industrial development of Ihe 
country would become faster.

With these words, I support the pro-
posals of the hon. Minister of Railways.

SHRI NARAYAN CHOUBEY (Midna- 
pore) ; Sir, it is the first railway Budget of 
the new clean Government. It is really a 
chaddi and banian Budget; It is because the 
Government of India have taken the Kurfa 
from the people of India in the Lok Sabha 
election and they have taken the pyjama from 
the people of India in the Vidhan Sabha 
elections; What is now left is only chaddi 
and bumanl It is really the chaddi and 
banian Budget for the Railways;

(Interruption)

SHRI NARAYAN CHOUBEY ; This 
clean Government has made a very clean

!noC/*yke,, ° nly.12,5% for ,he Passcngers and 
l 0 /o freight hike; it will hit all the consu-
mers. So, it is the most anti-people 
Budget.

The claim made by the Railway Minister 
that only 4.4 paise per k/logramme of food-
grains and only 3 paise per kilogramme of
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*alt would be the rise, is ridiculous. Today 
newspapers have already reported that prices 
arc going to rise further. Petrol prices have 
already gone up. And prices are still rising 
Prices of foodgrains will further rise with the. 
rise in railway freights. The persons who 
control business commodities do not seek the 
permission from the Government of India 
before raising the prices. Rather, today the 
Government of India is going for more and 
more decontrols and there will be more 
price hikes in tne near future.

*

Actually, Sir, the health of the Railway 
system of India is in a very bad state.

17.00 hrs.

During 1984-85 our freight target was 
245 million tonnes and we expected to carry 
only 237 million tonnes. We wanted to earn 
Rs. 3,688 crores and we earned only Rs. 
3,657 crores. So, less Rs. 31 crores we ear -
ned. From passenger fare also, we are sup-
posed to earn Rs. 1,508 crores. But we will 
be earning Rs. 1,460 crores which is less 48 ■ 
crores.

On the eve of the Sixth Plan we had to 
make renewal of tracks to the tune of 13,000 
kms. Now the Sixth Plan is coming to an 
end, and on the eve of the Seventh Plan, we 
have to make renewal of tracks to the tune 
of 20,306 kms. A laudble performance.

There is acute shortage of wagons. In
1983-84 we replaced 8,844 broad gauge 
wagons. The acute shortage of wagons con-
tinues.

Government proposed to acquire J,(’0,000 
wagons in tbe Sixth Plan, but actually 
acquired something like 50 0 0 wagons. 
Now the Government has decided not to 
acquire any more wagons- This is the con-
dition in respect of wagons.

I am told that there is acute shortage of 
B,F.R. even and rail required for renewal 
cannot be carried from Bhilai Steel Plant. 
Raw materials to Bhilai Durgapur and other 
Steel Plants cannot be carried because there 
is acute shortage of B.F.R.

Coming to rakes, in 1980-81 we had 
27,478 and in 19&3-84 we have 27,343. That 
means, we have 135 rakes less now. Now,

remember; in the meantime Government have 
introduced 12 lnew trains. You ask any 
wagon depot, any carriage depot. There arc 
no spare rakes, no over-lapping rakes. For 
that reason, trains are being delayed- There 
is no proper upkeep of rakes in any depot. 
There is acute shortage of rakes. We are 
producing something like 817 to 825 rakes per 
annum in the Perambur Coach Factory, We 
must produce more rakes, but the Govern-
ment have not yet wound time to make up 
their mind about producing more rakes, 
There are many political pressures. The 
U P people want a factory in U P.; the 
Punjab people want a factory in Punjab. The 
Planning Commission has suggested that the 
unutilised capicify of Burn & Co , Howrah, 
can be made use of for making rakes, but 
the Government is not going to abide by the 
wisdom of the Planning Commission, They 
want to go by political reasons

Such is the bad state of heal'h in wli.ch 
we find the Railways. The Railways mu-t 
have more funds for rehabilitation. l ucre 
is no doubt about it. In the First Plan, 
Railways had received 11.1 per cent of the 
total plan allocation; in the Second Plan 
15 5 per cent; in the Tnird Plan 15.4 per cent 
in the Fourth Plan 7.7 per cent; in the Fifth 
Plan 6.1 per cent; and in the Sixth Plan only 
six per cent. Only a paltry sura of Rs. 
1.650 crores is allotted for 1985-86. This is 
nothing. This cannot touch evan the fringe 
of the problem.

For renewal of tracks; steel is required. 
The price of steal in 1979-80 was Rs. 1710 
per tonne; in 1984 it was Rs. 6087/- per 
tonne, and in February, 1985, it is Rs. 7260/ 
per tonne. More money is needed for track 
renewal. The cost of steel is rising, and it is 
impossible for the Railway Minister, if he 
does not find more funds, to make proper 
renewal of tracks.

Railways are required to carry social 
burdens. Tbe loss on account of carrying 
of essential goods on concession was Rs. 
104.48 crore> in 1982-83; and in 1983-84 it 
was Rs. 141.75 crores. The loss on accouot 
of carrying suburban passengers was Rs.
61.02 crores in 1982-83; and R». 70-33 crores 
in 1983 84. The loss on account of other 
passenger traffic was Rs. 477.73 crores in
1982-83; and Rs. 592.25 crores in 1983-84. 
The loss on running uneconomic lines was
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Rs. 46.49 crores in 1982-83 and Rs. 60.80 
crores in 1983-84 Thus, the total loss was 
Rs 691.72 crores in 1982-83 and Rs. 865.13 
crores in 1983-84, Here I want to suggest 
that  this loss connot be charged to Rail-
ways. It is a social burden and Railway are 
not supposed to bear this.

This money should come from the General 
Budget and the dividend which the Railway 
is to pay to the General Budget must 
be adjusted against this loss coming o.ut of 
the social burdens. So 1 demand that in the 
Seventh Five Year Plan at least 15% of the 
Seventh Plan allcation should be for railways 
and the social burdens should be adjusted 
against the dividend which the Railways are 
supposed to pay to the General Budget. 
Otherwise, it is impossible to bring back to 
the rails the Jodisn Railway which requires a 
Nawakalava Kayakalpam, and • it will col-
lapse very soon The Minister’s claim that in 
the 21st century the Railways will cariy 
double the fieight which it carries to-day 
will only be in dreams. We will be carrying 
something like 250 million tonnes of 
freight this year. This is loo low an amount 
compared to the performance of other 
countries. China carries 2,5 times of what 
our country carries. U S A  carries 5 times 
and U S S R  carries 6 times__

PROF. N. G. RANGA : Is the rolling 
stock the same ?

SHRI NARAYAN CHOUBEY : Why 
don’t you have that amount of rolling 
stock ?

I want to draw the personal attention of 
the Railway Minister to cases of corruption. 
Corruption in the Railways is rampant. All 
the big bosses, the big people go scot-free.
I draw his attention to the Tata rail case 
No. 4 dated J 1.3.77. Some thousands of 
wagons wiihout any RR were loaded by the 
Tatas from inside the factory and sent to 
various places from Adityapur which is not 
a booking station. This was going on very 
well since the seventies. One patriotic 
Supervisor detected it and reported to the 
higher authorities but the Railway bosses 
of the Garden Reach and the South Eastern 
Railway took action against this man and 
was transferred immediately so that the 
Tatas could be saved. Then carrie the SRP, 
Tatanagar. He took up the case and lo t

his courage to take up the case, he was also 
transferred. A big man of the Tatas—I do 
not want to mention his name, wrote to the 
IG Police that this case should be dropped 
and at the request of  that man the case was 
dropped. Then, ultimately, at the instance of 
the Supreme Court tbe case was again taken 
up in 1977. More than Rs. 10 crores are 
involved. I give the case number. More 
than Rs. 10 crores are involved ..

SHRI AJ1T KUMAR SAHA (Vishnupur): 
This is a serious allegation.

SHRI NARAYAN CHOUBEY : He 
pleased t t e  officials. The ex GM, South 
Eastern Railway and some other high officers 
of the S E. Railway are involved and now 
they have joined the Tatas after retirement. 
Ultimately a charge sheet was made naming 
the accused. The Bihar Government has 
written to the Railway Board as early as 
1981 seeking permmisson to sanction prosecu-
tion and start the case since the persons 
involved are big officers of the Government 
of India. Since 1981 so many Chairmen 
and so many Ministers have come and gone 
but no permission has yet been given to the 
Government of Bihar to conduct this case... 
(Interruptions)...! would like that this case 
be taken up and the guilty punished. I am 
giving the case number. I do not think that 
the Government will try to hide further.

Then corruption in awarding contracts 
is very much rampant on the JaJiin  
Railways. In my place Kharagpur, one 
lute-well contractor could not do any jo b — ** 
He should have been blacklisted for his 
total failure to do the job. But he conti-
nues to bask under the blessings of high 
railway officials.

Then 1 come to theft of railway material 
stolen. In 1982-83 the value of railway 
materials stolen was Rs. 164.8 lakhs and 
in 1983-84 it rose to Rs. 174.07 lakhs. The 
value of stolen materials recovered is 1982-53- 
Rs. 90,81 lakhs and 1983-84-Rs. 71 67 lakhs. 
Then coming to booked consignments 
stolen— you book a consignment and it is 
stolen— in 1982-83 it was Rs. 685.2 lakhs and 
in 1983-84 it was Rs. 663 2 lakhs, and 
recoveries made in 1982-83 were worth Rs.
86.13 lakhs and 1983-84 worth Rs. 44.77 lakhs.

** Not recorded.
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the Jinks of RPF people and the 
receivers in very big railway centres like 
Kharagpur, Sealdah, Asaasol and Patoa are 
very cordial. Everybody knows this. Such 
is (he rampant corruption in RPF. He 
must be knowing that 400 jawans of RPF 
went on a five-day hunger .strike to protest 
against the malpractices of big officers at 
Kharagpur in February 1985.

Another chapter has been opened in 
this matter. Previously jobs of re railing, 
re-slippering and deep screening were being 
done departmental^. Now for a year or so 
this is being given to contractors, It has 
led to corruption and also hazards of safety 
because contractors never do the jobs as 
they should have done. You go to any 
railway colony, you will find that within four 
to five years a new building starts collapsing 
whereas the old buildings continue for over 
seventy to eighty years.

Sir, it is a budget of broken promises. 
We had been promised by the ex-Railway 
Minister that Tamluk- Digha railway line 
will be completed. During the elections the 
ruling party had campaigned that the West 
Bengal government had not given land for it. 
Now, it has been scrapped altogether. 
BankuraRaniganj rail link which was 
supposed to come up has been dropped. A 
great qualifield at Mejia is coming up and it 
will remain untapped. Buj-Namkhana 
railway line has been dropped although 
promised during the elections.

Sir, Shri Kedar Pandey while he was 
Minister for Railways announced here on 
the Floor of the House that Purlia Kot Sila 
railway line will be turned into broad-gauge. 
Shri Kedar Pandey has gone to heaven and 
this proposal has gone to dogs.

Now, a word about administration in 
the Rail Bhavan. I would like to inquire 
what sort of administration is going on ? 
Eleven posts of General Managers are lying 
vacant, Why. Is it because you don’t 
find enough ‘chamchas’ to work as your 
General Managers? Why don’t you fill up 
these posts ? Two posts of Members of 
Railway Board are lying vacant. I do not 
know why.

Sir, do you know the conditions in 
which railwaymen work? All the yard* rra

full of dirt and filth. Huge heaps of used 
material abouad near the travks. Carriage 
staff, operating staff and gangmen cannot 
work freely and there are accidents. Then 
there is insufficient light at almost every 
yard It is very difficult to work. There 
are no spares, no tools and no proper 
equipment in workshops, loco sheds, wagen 
and carriage depots throughout the country. 
When there is defect in work you only 
chargesheet and suspend the worker. I am 
very glad that our Minis.ter has introduced 
some 10 point programme for safety. 
Previously there was a 20-point programme 
and everything was being turned into. There 
is no safety in the Railways. Anything may 
happen. On 23-2-85 Chaknadharpur-Nagpur 
Passenger train caught fire. An alarm chain 
was-pulled in time but the train did not stop 
at all. God alone knows how many people 
have died. The Minister does not know. 
The policemen were giving a figure which 
says that their number is fifty. The Minis-
ter, gives another figure which is nvj’h 
less. I do not know which figure is 
correct.

Again on 12-3-85 the Shantipur Local 
on the Eastern Railway caught fire. Previ-
ously, accidents took place in the form of 
derailments and collussions. Now, with the 
coming in of this new clean Government, 
a new item has been added to the existing 
cause of accidents-and that is Fire. Sir, it 
is extremely difficult for the people to get 
compensation. Of course, you have incre-
ased the rate of compensation. But it is 
enormausly difficult for common people to 
get compensation. Railway rakes are not 
properly looked after. The railway tracks 
are unsafe. Locomotives are defective. 
Various jobs which have traditionally been 
done by the department are handed over to 
the contractors giving rise to safety hazards. 
So, no ten or twenty point programme will 
do unless these things are remedied.

Regarding passenger amenities, the less 
said the better. There is no light; there is 
no fan; there is no water in the trains and 
in stations. General cleanliness is wholly 
absent. I woild enjoin upon the hon. 
Minister1 kindly to travel in trains some 
time. Let him (ravel in first clais compart-
ment and find out what the condition of the 
rake is. I hope that ihe Railway Minister
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will not travel only in planes and cars but 
that he will travel some times in trains also.

Now I speak about some points relating 
to railway staff. You have turned work- 
spots into prisons. The gates of all the 
officcs have been locked except one gate. 
I don’t know why they have done it. This 
is certainly not the way of enforcing 
discipline. The Kharagpur-Adra DRM 
offices have been locked and people are 
there just like in prisons. The pay-scale in 
the railways is the loweit compared to other 
sectors like steel, coal, cement, port and dock 
etc. They get the lowest pay. Government 
has claimed that Rs 12,850 is spent on an 
average per mao per annum on the railways. 
I beg to submit that this is elusive. It only 
seeks to hide the reality and the real situa-
tion. 51.2 per cent of the railway staff are 
‘D* class employees and they get only Rs. 
560 per month. They do not get even Rs 
600. So, this figure of 12,850 averagewise 
only means that the officers get much more. 
Sir, it is my submission that railwaymen 
and Government employees have been 
cheated by the appointment of the Pay 
Commission. Railwaymen wanted to be 
treated as industrial lalreur and they 
demanded pay parity with other Public 
sector employees. But that has not been 
done. Even the Pay Commission which 
was set up was just sitting; now it is lying;
I don’t know, when it will get up. No 
interim relief has been . sanctioned prior to 
Pay Commission’* recommendation. T h e y  

demand immediate interim relief. Ban on 
recruitment has been imposed. We want 
that this ban should be withdrawn immedi-
ately. A and B class employees in Railways 
are increasing rather disproportionately.
It was 2.1 thousand in 1950-51; now it is
12.07 thousand in J983-84. Employment in 
Railways is coming down every year- Now 
I will given you the figures:

Year Employment (in thousands)

1979-80 30.2

1980-81 21.8

1981-82 2.8

1982-83 9.0

1983-84 9.9 /

We find that railway colonies are full of
unemployed youth who arc turning to be

somewhat anti-social because of their utter 
frustration. There was a big movement for 
the employment of sons of railwaymen in 
Kanchrapara of the Eastern Railway. A 
big movement for employment is going on 
in Kharagpur. At Kanchrapara the move-
ment turned violent and even some offices 
were burnt. At Kharagpur, hundreds of 
postcards which have been signed by 
thousands of unemployed boys have been 
sent to the hon. Minister and they are also 
on dharna in front of the DRM office in 
the South Eastern Railway. They have 
demanded the employment of the sons of 
the railwaymen and ex-railwaymen in the
Indian Railways *i • - . •* '* V

MR. DEPUTY SPEAKER : You h4ve 
already taken lot of time. Now, You can * 
have only one minute. Please wind up.  ̂

SHRI NARAYAN CHOUBEY : You are (
men from service without giving any notice. 
At Adra, the Mali at D R M ’s bungalow has 
been removed by applying rule 14(2) . At 
Kharapur division, two gangmen have been 
removed from service by applying rule 14(2) 
Previously, leaders of the movent were re-
moved from service by application of this 
rule. Now, the present new Covuum tut  lias 
started applying this rule n  the common 
railway servants like the gangmen and Malis 
even. The Railway Minister sheds crocodile 
tears for the welfare of the railwaymen. I 
would like to suggest that out of 2000 doc-
tors in the Indian Railways, about 300 Posts 
are vacant. In the Railway Hospilal at Delhi, 
there is no Pathologist for the last one year. 
At *dra hospital of Somh-Eastern Railway, 
there is no Radiologist and there is no Patho-
logist for the last 10 years. For 12.000 staff 
at Santragach* and Shalimar, there is no rail-
way hospilal at all. Sir, I beg to join the 
entire House in demanding more funds for 
the development of Railways At least 15%of 
the Seventh plan allocations must be allo-
cated for the railways if you desire to being 
the railways on proper rails. Otherwise, 
your dream to carry more traffic in the 
twenty-first century will simply flop.

ITranslations]

SHRI KAMLA PRASAD SINGH 
(Jaunpur): Hon’ble, Chairman, Sir, 1 am gra-
teful to you for giving me an opportunity to 
speak ou the budget presented by the Minis-
ter of Railways. Sir, I heartily welcome the 
budget. The Hon’ble Minister has proposed



289 Railway Budget 1985-86 PHALGUNA 27, 1906 (SAKA) Railway Budget 1985-86 290

a number of measures of public welfare in 
the n i l  way budget which would certainly 
prove beneficial to the people one of these 
measures is raising of age for free travel 
from three yean  to five years for the 
children. Now, children upto 5 years of age 
caa travel free, A number of public welfare 
measures have been adopted for the youth 
and those interested in iports. At the same 
time, Sir, I also want to give some sugges-
tions to the hon’ble Minister.

As at present) relief has been given only 
to those travelliag upto 50 kilometres, but, 
sir, I understand that there is no express 
train whose stoppage is within 50 kilometres. 
I want that the hon’ble Minister should give 
consideration to it and if the distance limit 
is raised to 100 kilometres, it will be much

fited. 1 hope, the hon’ble Minister will 
consider it.

Sir, thore are such districts in Utter 
Pradesh where railway facilities are scanty. 
District Jaunpur, neighbouring districts of 
Azamgarh, Gazipur, Balia, Pratagarh etc. 
are such districts where there are no railway 
facilities. 1 wouid . like to speak about 
Jaunpur. Only two trains are running there 
one is Dslhi-Varanasi train and other goes 
to Sealdah, Sir, what I want to say is that 
if a few more t r Jns  are introduced there, 
many districts will be benefited. There are 
some tiains, like, Himgiri Express, which 
rto n o t  S f^p  f h p r r ( h r c a n ^ r  ^ r r c  t« n n  <ttn n .

page. It stoppage is provided to this train at 
Jaunpur, a number of districts will benefit.

Bhandan station is in Jaunpur district. 
There are two platforms there but they are 
without any sheds people have to make use 
of a tunnel to go from one platform to the 
other. Due to darkness many times their 
luggage and other belonging! are snatched 
away and at times they slip and fall. I 
therefore, request that an over-bridge be 
constructed to provide facility to the people. 
There are many platforms without sheds 
people face great difficulty as they have to 
sit in the open I would also request that 
drinking water and toilet facility should also 
be provided, which is not exiiting there at 
the moment, Likewise there many other sta-
tions like city station, Badlapui, Bhandari 
Bhanaur, Jalalpur, Barsathi, Maniyahun and 
Kraakat etc. where along with platforms and

sheds there is need for drinking water and 
toilet facilities. 1 request that these facili-
ties may be provided there. I would like 
to speake in particular about Eastern Utter 
Pradesh where cases of chain pulling have 
declined. The practice of disconnecting 
hose-pipes is still there which results in stop-
ping the trains. The passengers thus face 
great difficulty, They are not able to reach 
their destination in time. Arrangement 
should be made whereby it may not be pos-
sible to disconnect the hose-pipe. The 
leeling ol insecurity in trains should be icmo- 
ved so that people can travel with ease and 
Comfort. Express trains should be introduced 
in districts where they do not run, people 
from Azamgarh come to Jaunpur and 
similarly people of Gazipur go to Varanasi 
to catch train. The distance between Jaunpur 

pr'? Vardas, is  5? kilometres Double line should 
be provided there. If one train starts the other 
train has to wait. So, a double line should 
be provided. I understand that a survey of 
the railway line between Shahganj and 
Allahabad via Amethi was undertaken but in 
the budget there seems to be no provision 
for it, I believe that if this train starts then 
in people can definitely travel from Shahganj 
to Allahabad via Amethi and Sultanpur.  I 
whould also like to point out that the quota 
of reserved berths in Doon Express, Sealdah 
Express and Delbi-Varanasi Express is quite 
inadequate and it varies between two to four 
scats. I would like that the quota be in-
creased in these trains. We do not have a 

Hu4 uiiy OfScc as such. The staff 
sits in the TC's office. I would like that in 
Jaunpur a separate office may be provided 
for Enquiry.

I would like to point out that in all the 
trains that rnn through the eastern areas of 
Utter Pradesh, it has been often obseived 
that the T.T.E. generally checks the Com-
partments where people travel with tickets 
and they do not even try to enter those com-
partments where most of the people are with-
out ticket. They do not even care to look 
at those compartments. Hon’ble Minister 
Sir, if the T.T.E. sincerely checks these com-
partments and is duty conscious the revenue 
that Railway gets shall certainly increase.
I want that some concrete measures should 
be adopted in this regard.

Besides, I have of the observed that in-
spite of the fact that berths are available, the
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passengers are told otherwise. I would like 
the hon ble Minister to issue strict instruc-
tions to provide the available berth* to pas-
sengers. This will increase Railway’s revenue 
and also help in reducing difficulties of pas-
sengers.

Io the end I would like to request the 
hon’ble Minister of Railways to look into the 
suggestions that I have made and take steps 
to implement them.

•SHRI GANGADHAR S. KUCHAN 
(Sholapur) : Mr. Deputy Speaker, Sir, I 
rise to welcome and support the Railway 
Budget presented by hon. Railway Minister 
and express my views on this Budget. 
Many complaints have been made regarding 
allocation of funds etc in the House I 
feel that though limited funds are available 
for carying out development work, some 
amount should be earmarked for providing 
amenities to passengers and improving 
standard of passenger services.

I am constrained lo note that increase 
in total length of lailway track is barely 
1/lOth in the last 35 years. The total length 
of railway track in 1951 wa-s about 51000 
Kms which increased only upio 610'lO Kms. 
in the last 35 years. The meagre increase 
in the length of the track is insufficient to 
meet the requirement of the population
which has doubled during this period.

Similarly, a vary scanty a m i u n t i s
alLj^ited for electrificition of railway lines. 
We nave electrified 5900 fCms. of railway 
track which is not even 1/I2th of the total 
length of track. It is necessary to step up 
allocation substantially in this respect. As
pointed out b /  Prof. Madliu Dandvate
electric engines would bs suitable for 
cirrying freight. Though the initial cost 
would be nnre,  it would prove profitable 
in the long run.

I »*ree with him and feel that mere 
amount should be made available for 
electrification programme,

We are going to spent an amount of 
three lakh forty thousand crores of rupees 
during the 7th Fi?e Year Plan. Out of this, 
at least 15000 crores of rupees should be 
allocated to Railways for undertaking 
expansion, conversion and electrification 
schemes and set the target of increasing the 
length of total track to 750U0 Kms., 
electrification of  15000 Kms of traek and 
doubling of  lines to the extent of 10,000 
Kras.

In the present space age narrow gauge 
and metre gauge lines have become totally 
obsolete. Therefore, we should utilise 
substantial part of the 7th plan allocation 
for gauge conversion. Though the present 
budget provides the total amount of 6551 
crores of rupees, not more than 600 to 700 
crores of rupees are sanctioned for develop-
mental work.

Mr. Dighe pointed out the scanty 
allocation for completion of Mankhurd 
Belapur line in a mild manner. I would like 
to make it clear that the budget allocations 
in respect of Maharashtra are quite meagre.
It may appear that I am raising a regional 
demand but 1 would like to make the 
position very clear by mentioning some of 
the figures. The completion of Mankhurd- 
Belipur Section required Rs. 72 crores 
whereas onlv meagre amount of Rs. 2 crores 
is sanctioned in this budget. Similarly the 
requirement of Bhusawal Nagpur and Itarsi 
Nagpur was 74 crorcs and 29 crores respec-
tively But a scanty amount of Rs. 4 crores 
has been sanctioned in this budget. Now. 
let us compare the requirement of some 
projects and sanctioned amount in other 
States

Name o f  Project

Rattlam Gangapur 

Mathura Gangapur

Required amount

58 crores 

I  ”

Delhi Jhansi 15*75 crores

Ahmedabad Ratlam Baroda 11,75 "

Sanctioned amaunt

51 crores 

* °

15.75 crortg

11.75 ’*

•The specch was originally delivered in l ia sa th r i .
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Tbe above comparison clearly highlights 
the injustice done to Maharashtra in respect 
of allocation which is negligible when com-
pared to other States. Thii kind of unequal 
distribution has created resentment among 
the people of the State. I request the hon. 
Minister to reconsider the proposal and 
allocate more funds for completing the 
above mentioned projects in Maharashtra.

The Railways spent an amount of Rs. 
30 crores for construction Calcutta Metro 
Railway. I may point out that it would have 
been possible to construct some railway 
lines in backward areas with the same 
amount. There has been a long standing 
demand of conversion of Latha-Miraj 
Section for the last 30 years. But this de-
mand is being constantly neglected. This line 
is very important as pilgrim ccni.re like 
Pandharpur is situated on this line, Many 
sugar factories, cotton mills and other 
industrial centres are also connected with 
this line. Therefore, conversion of this 
section should be undertaken on priority 
basis. The survey of this line has already 
been conducted. I request the hon. Minister 
to undertake the conversion of this line 
immediately.

1 am sorry to point out that grave injus-
tice is done Marathwada in the matter of 
railway lines. There are only two railway 
lines which touch Marathwada. There is 
not even a single line which passes through
l l l C  C c l H l d l  p<U  I o f  i v i d l  M i l l  W a U d , .  FlU l l i  lli'lS

point of view, conversion of Lature-Miraj 
section and laying of new railway lines from 
Aurangabad to Sholapur (via Tuljapur) is 
very essential. 1 would like to add that lot 
of injustice has been done to Marathwara in 
respect of allocation funds. Out of total 
allocation of 150 crores of rupee*, only 4 
crores have been sanctioned to Maharashtra, 
There is lot of injustice in respect of zonal 
allocation of funds which is as follows:

Name of Zone Amount sanctioned

Centra] 7 crores of rupees

Southern 21

South Central 33 „

South Eastern 13 ,,

Western 17 „

The doubling of lines is very important 
work to be undertaken but lot of injustice 

is done to Mahaiashtra in this respect as well. 
1 am sorry to mention that not even i  single 
project of doubling the lines is undertaken 
whereas some projects have been undertaken 
in other States. a

Bombay-Wadi is a busy section. Doubl-
ing of lines is completed upto Pune. It should 
be extended upto Wide so that it will benefit 
my constituency Sholapur, There is lot of 
pasenger and freight traffic on Sholapur 
Bombay Section. Doubling of lines will 
certainly help in meeting the needs of public 
and freight traffic,

I am sorry to mention that no provision 
has been made in this budget for construc-
tion of bridges. I rrquest that construction 
of some important bridges should be under-
taken without any delay.

] would like to offer some suggestions 
regarding starting of new trains. A new 
train should be started between Pune and 
Sholapur. It will help the travelling public, 
Udyan Expres between Bombay and Bangalore 
has one second class AC sleeper. But there 
is no quota for Sholapur. I request that 
instead of 6 bearths in second class 3 tier, 
15 bearths should be reserved for Sholapur.

Nizamuddin-Bangalore Express runs only 
once a week. It should run 3 days in a 
week. Bombay Sholapur Sidheshwar Ex-
press has two first class compartments, I 
suggest that this train should have one first 
class and one second class sleeper compart-
ment. The speech of this train should be 
increased so that it should reach Sholapur 
at 8.15 P.M. instead of 9.30 or 10 P.M.

There should be expension of Kurduwadi 
Workshop and construction of wagons and 
coaches should be undertaken there. The 
overbridge o p  Sholapur-Bijapur National 
highway is narrow and dangerous for traffic. 
Many accidents have taken place there. I 
request that metre gauge and broad gauge 
lines should be brought near each other and 
a new over bridge should be constructed. 
There is no over-bridge on metre gauge lice 
near Sholapur Extension area. There is 
jam of traffic near the level crossing and tbe 
public is put to inconvenience, Many acci-
dents have taken place there. As the level
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crossing is closed for along time, it becomes
very difficult to take the patients to nearby
hospitals m time. Many casualties have
taicen place because of long waiting near the

railway crossing Therefore, I rrquest that
ao over bridge should be constructed at this 

point.

*

I request that the hike in second class 
fares, and monthly season tickets should be 
totally withdrawn. There should be a tho-
rough check on tickelless travelling, i f  firm 
steps are taken the railways will earn a sub- 
•tamial revenue by checking t i c k e t s  tra- 
veiling, .

Jhelum Express from Jammu to Pune 
comes late by 4 to 6 hours on almost all 
days in a year. I icquest the hon. Minister 
to look into this matter and ensure punctual 
running of this train.

With these words [ (hank you, Sir, for 
giving me an opportunity to speak on the 
general discussion on the Railwaj Budget.

S H R I M A H A B U  PRASAD (Bansgaon) r 
Ihe Hon ble Deputy Speker, Sir, I would 
like to congratulate the hon’ble Minister of 
Railways for presenting a balanced Budget 
in thu ausu,?t House which is aimed at pub- 
|'C welfare Railway Department is as
impartial fJr t!ie nit|()n ajj arterjse fQf

1(1 b5(,y' Tne railway has a direct link 
with the sojial, economic. political, needs 
administrative and industrial. I would not 
'ke go into the statistical data, I would 
ke 10 quote fron“ a couolet of Ramayana 

wherein ,t -S said “ Par ko likhavan nar 
bahutere.

l d o  not agree with the views expresses
by Opposition Membeis. Keeping ju view
the situation prevailing in the country, the
Budget presented by hon’ble Minister is
balanced, justified and aimed at public
welfare. I, therefore, rise to support this 
budget.

Sir, whatever he has done for the yomh 
and children aged f;ve year* he has to be 
congraiulated upon.

I would like to request him that the 
concession in second class for a distance of 
50 kms that he has provided should be

296

increased because in practice we see that a 
distance of  50 kms is not much.

It is true that the fare,  have been in- 
cteased, but if we bear in mind tbe expentej 
incurred on the renovation and modernisa-
tion of Railways, manufacture of Railway 
engines and wagons, increase in the prices 
of  diesel and petrol, then this increase in 
rare and freight seems to justified.

I would like to draw the attention of
the hon ble Minister to my constituency, and
parts of eastern Uttar Pradesh and request
b»m to take a note of it. The construction
o a coach factory in Gorakhpur had been
proposed since the seventh Lok Sabha. It
was said at that moment that the case is
with RITES and on receipt of its report it
shall be considered. On behalf of the
Railway Board the Railway Advisory
Committee and in Lok Sabha too it was
said in reply that afier receipt of the RjTES
report, it would be decided as to where the
coach factory ia to be set up. I would like to
s>ubm.t that keeping in view that the demand
of the time, the social condition and the
backwardness of the area, Gorakhpur is an
appropriate place where the coach factory
■s required to be set up. I, therefore,
demand that the hon'ble Minister should 
consider it.

Besides, I would like to drow his attention 
to the need for a railway line from sohjan- 
vari to Dohrighat. Many times I have raised 
quesnon in the seventh Lok Sabha with 
regards to this railway Line It has been 
surveyed thrice Everything ha, been done. 
Even the Stones have been put up to in dicate 
demarcation. Even after doing so much 
it was later said that this project could not 
be considered I would like to bring to the 
notice of hon’ble Minister the National 
transport policy that was framed in J980 
wherein it was decided that in that areas 
which have remained backward for centuries 
new railway lines shall be laid and het 
work of roads shall be provided. But it 
is being said that it may not prove econo-
mical. I would like to point out that if 
you see the aspect of economic viability, 
then you will never be able to provide rail or 
road (ink to the areas which have remained 

backward for centuries. Therefore you should 
not see the returns, but follow already 
existing national policy and make it the
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basis of providing railway lines to these areas. 
If  you really want the society to progress, 
then the railway line which has been surve-
yed thrice and demarcated should be laid. 
It is not proper to say that it would be 
uneconomical to go ahead with this project, 
after doing so much of spade work. On 
the one hand it is said that the backward 
ness of the area shall be removed and on 
the other it is said that the project would not 
be economically viable. This is not under-
standable. The Government should make 
up its mind before conducting a survey.
I am answerable and you are also answer-
able to the people as to why that railway 
line is not being laid inspire of the fact that 
it has been surveyed thrice demarcation 
has been made and stones have been put up. 
The hon’ble Minister is laughing but I know 
that outwardly he may look otherwise, but 
inwardly is very soft hearted. I would 
request him to  reconsider it and ensure the 
laying of this railway line by including this 
project in the plan.

Thirdly. Gorakhpur is a big city in the 
cast and is a tourist centre in North India 
where tourist come in large numbers. There 
are places like Kushinagar, Lumbene and 
Kapilvastu, but you have not provided any 
direct train except Jayanti Janta that started 
some time back. 1 have just returned from 
there and I saw passengers travelling on 
the roof. Labourers and troken from Bihar. 
Barouni, Gorakhpur and other districts 
go to Punjab and Haryana. They do not 
even get place on the roof. I would 
therefore request that another direct train 
may be started for these people bstween 
Gorakhpur and New Delhi so that they 
can travel comfortably.

Similarly from eastern districts like 
Devaria, Faizabad, Gorakhpur and Basti 
people go to Bombay in search of employ-
ment, but they do not have a direct train. 
One train starts from Bombay V. T but 
there is very little space in it. Therefore 
I would again request that a direct train 
may be introduced up to Bombay so that 
these labourers and workers who are called 
Bhaiyas in Maharashtra, members from 
Maharashtra are sitting here and they know 
it— may be benefited. '

My next point is that we have a 
famous place known as <‘Choura-Choura'”

the freedom fighters are well aware of  it. 
Prior to the laying of a broad gauge line 
all the trains used to stop there but the 
trains that are running these days— Jhnnsi 
Mail, Howrah Mail etc— do not* stop there 
anymore. My request is that ‘Chaura 
Chaura’ beiag a historical place — where 
19 youths were executed— the hon’ble 
Minister of Railways should direct that all 
the trains should stop there.

I have also to svbmit that in the head* 
quarters of North Eastern Railway in 
Gorakhpur, a large number of daily 
workers have been retrenched leading to 
unemployment. Though I have read the 
whoie of the budget where in the hon’ble 
Minister has stated that on the basis of 
360 days’ service without break. They will 
be made permanent though earlier there 
was a different provision, I will request you 
to reconsider it and the workers who have 
been rendered unemployed should be provi-
ded with jobs again,

I would also submit that there is need 
for an overbridge near the Dharamshala 
Bazar a place adjoining Gorkhpur Railway 
station which is also the headquarters of 
North Eastern Railways, In the absence 
of an over-bridge, the traffic remain blocked 
for hours together resulting in heavy Joss 
to Railways. Therefore, I would submit 
that provision for the construction of an 
overbridge be made at Dharamshala Bazar 
to the west of Gorakhpur Station.

I h-ive read the entire budget. On page 
107, para (3) in the Indian Railway year 
book 1983-84 there is reference of ‘Employ-
ment to Schedule Castes and Schedule 
Tribes” I would not like to read the whole 
in brief I would like to state th i t  even 
after 36 years of independence, you have 
been able ro secure only 8.9 percent of 
reservations in 1982-83 in category (a) 
services and in 1983-84 only 9.9 percent. 
Similarly in other categories too, i.e. (b),
(c), and (d) you have not been able to fulfil 
the reservations. Only in the case of 
Scavenging Staff, you have been able to 
complete 18 percent. Similarly in Scheduled 
Caste category in category (a), only I >8 
percent reservation* have been com pleted 
in 1982-83 and 2 4 percent in 1983 84.
For other categories too you have not been
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abl* to do so. I would like to request the 
hon’ble Minister who has administrative 
capabilities that vader tho leadership of 
Shri Rajiv Gandhi, the quota reservations 
proivdes for Harijans, Yirijans and weaker 
Sections, should be filled up without any 
delay. k

With these words, congratulate hon’ble 
Minister and support the Railway budget 
that has been presented.

♦SHRI N.V.N.SOMU (Madras Noith) : 
Hon.  Mr, Deputy Speak, Sir, I am grateful 
to you for giving me this opportunity to m&ke 
my maiden speech in this august house.
I am deeply indebted to my leader Dr. 
M. Kalaignar Karunanidhi who gave me 
the opportunity to represent Dravida 
Munnctra Kazhagam in this sovereign and 
supreme elected body of the nation- I am 
equally grateful to the people of my par-
liamentary constituency, Madras North, 
who in response to the call of my leader 
have elected me to represent them in this 
House. It redounds to their credit that 
they have practised the provisions of Anti-
Defection Law passed by this House in its 
first session. They ensured (hat the cadidate, 
who stabbed the D.M K. at the back and 
who was fielded as Congresi-I candidate 
in this constituency, is routed in the hust-
ings so that the spirit of anti-Defection 
law is sustained for ever.

. I am hippy to participates in the debate 
on the Railway Budget for 1985-86. Sir, 
the universal comment is that in recent 
years such a severse Railway Budget has 
not been presented, In fact, this is a 
grand deception perpetrated on the people 
of the country by the Railway Minister 
and that too immediately after they reposed 
their faith in the Congress Parly. I h e  
Railway Minister has claimed that upto 
50 kilometres the railway passenger fare 
has not been increased. But on the next 
page of the Budget he says that the subur-
ban passenger fare has been enhanced for 
the distance ol 1 km to 150 km. I 
would like to aik of the Railway Minister 
whether those travelling in suburban trains

* The speech was origiaally delivered 
in Tamil,

belong to the affluent lections of  our 
society. I wonder how the Railway Minister 
glibly says that the common pcoplo pro 
not affected by the increase in the pessenger 
fare.

Sir, the Railway Minister has further 
poured oil in the burning fire. The freight 
rate for essential commodities like wheat, 
rice, pulses, salt etc. has been raised by him. 
Will this not lead to rise In the price of 
essential commodities ? It will be no-
exaggeration to say that the Railway Minis-
ter has done great injustice to the people 
of  the country, with whose massive support 
this Government has come to power. Id  
fact, he has betrayed the expectations of 
the people. I wish that the people of 
the country realise this at lenst in the 
next General Elections and. make their 
choice properly.

During the past three and half decades 
and more after Independence, the Southern 
States have been neglected by the Railway 
Ministry. This year’s budget is no excep-
tion to that. Our gicat leader An'guar 
Anna said on the floor of Rajya Sabha that 
he belonged to the Dravidian stook. All 
the four southern States belong to the 
dravidian stook.

Karur-Dinpigul B.G. line was the dream 
of 5 crores of Tamils for the past several 
decades. This scheme was sanctioned in
1981 and till 1984 the progress of this 
scheme has been at ‘snail’s pace and in 1985* 
after the presentation of this Budget, it 
will come to a grinding halt because of  
the paltry provision of Rs. 3 crores. * 
doubt whether this Karur-Dindigul BG 
scheme will ever be implemented Similarly, 
a very negligible sum has been provided 
for Madras Rapid Transport system, which 
is like offering sugarcandy to a hungry 
elephant. The Railway Minister announces 
the running of electiic' train upto Ghaziabad 
from Delhi. But he does not announce the 
running of electric trains from Madras to- 
Chengleput; it is just extending the electric 
train for a few kilometres beyond Tamba- 
tam. While three new railway lines have 
been sanctioned for Madhya Pradesh, n o t



301 Rtilway Budget 1985-86 P H A L G U N A  27. 1906 (SAKA) Rmlwmy Budget 198546 30: 
V

even a single new line has been liven for 
aoy of the four Southern States There 
is nothing wrong in saying that the South 
is languishing and the North is flourishing 
when we see such blatant partisanship in 
railway development. The maximum length 
of metre gauge track is in Southern States. 
No gauge-conversion programme has been 
announced in this Budget. Without BG 
line there cannot been full-fledged industrial 
development in Southern States. When 
India enters 21st Century, it may happen 
that the Southern States may recede back 
into 19th Century, with this tempo of 
railway development during the past four 
decades.

There are 7000 stations in the country, 
out of which there is no drinking water 
facility or clcctricity in 60% of them. This 
is the position obtaining in 1985. I request 
the hon. Railway Minister that a massive 
effort must be made for providing drinking 
water at least in all the Stations at the 
earliest. I have to take this opportunity 
to msntion about the absencc of provision 
of a meagre sum of Rs. 3 crores for a 
3 kilo-metro elcctric railway track between 
Villivakkam and Annanagar. Madras is 
the capital of Tamil Nadu and there is no 
provision for such small scheme in this 
Railway Budget. If at least this had been 
•included we the Members from Tamil Nadu 
would have been happy, Now we have to 
bemoan our lot in its absence. In North 
Madras, Royapuram Railway Gate is closed 
very frequently. The people have to wait 
for 2 to3 hours to go to Stanley Mcdical 
Hospital acoss the railway line. It so 
h ipp ins  that women in advanced stags of 
pregnancy deliver their babies on the roads 
while thay wait for the gate to open. A 
Railway over-bridge should be constructed 
here soon. Late Shri Asai Thambi who 
represented Madras North in this House 
and Shri Nanjil Manoharan, who was a 
Member of this House, had referred to this 
important project several times. Till today 
this has not been undertakn. A Railway 
over-bridge must be constructed here. 
Similarly, the Railway over-bridge connec-
ting North Madras and South Madras is 
in a dilapidated condition. This must be 
modernised immediately; otherwise there is 
imminent danger to human lives any time.

You know, Sir, that Madras-Tiruvotriyur 
area is the largest industrial area. The in- ' 
dustrial growth of Tamil Nadu is represented 
here. When the Railway gate closes all the 
industrial movement comes to a standstill. 
You can imagine the loss to the la tioo 
because of such stoppage of industrial acti-
vities here. A Railway over-bridge must be 
construoted here. Similarly, I would request 
the hon. Railway Minister to look into the 
problems being faced at Korukkupettai area. 
The hon. Railway Minister has a responsi-, 
bility to ensure that such hurdles in indus-
trial activities are removed forthwith.

Our Prime Minister is called Mr. Clean 
and our Railway Minister is known as the 
incarnation of administrative efficiency. I 
want to pose a challenge to (hem and if they 
can solve it, then they deierve these ‘ippel- 
lations. The Public Accounts Connniiiee 
of Seventh Lok Sabha has submitted a 
report to the Parliament, mentioning about 
the non-payment of dues by private sector 
people who have encroached upon the Rail-
way land, even after the lease period has 
lapied. The Report refers to the big 
factory that has been put up by the Proprie-
tor of Coco Cola Company on the Railway 
land near Super Bazar in Connaught Place, 
New Delhi. Here, the land is priceless. 
The Railway Board has not been able to get 
this land cleared from this encroachment. 
This gentleman has constructed a Hotel in 
Janpath, where also he has encroached upon 
the public road The Comptroller and 
Auditor General in his report has pointed 
out that Railways have surplus land of 2.74 
lakh acres worth Rs. 15,000 crores. Should 
not the land ceiling law be made applicable 
to Railways ? If the Railways can manage 
the land effectively, there will be no need to 
enhance passenger fare and freight every 
year In the matter of compensation being 
paid by the Railways for the loss of goods 
in transit, there are many malpractices. The 
Railways are swindled lakhs of rupees by 
unscrupulous traders. If earnest efforts 
are made, there can be aaving of sereral 
lekhs of rupees in the payment of  compen-
sation. The Railway Convention Committee 
has also reported malpractices in the



purchase of proprietary items required by the 
Railways. The recommendations contained 
in this Report must be implemented by the 
Railways.

With these words, I conclude my speech 
and also thank you for giving me this oppor-
tunity to make my maiden speech.
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MR. DEPUTY-SPEAKER : Tbe tiouae 
stands adjourned till 11 a.m. tomorrow.

18.02 brs, .
\'

The lo k  Sabha then adjourned ' till Ele-
ven o f  the Clock gn Tuesdayt March, 19_ 
19851 ' Iguna : 1 9 0 6  [Saha),
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